ORISSA HIGH COURT

FILING REPORT ASON :19/04/2021

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 ARBP/0000031/2021 VISION SPRING PRASANTA KUMAR SATAPATHY /1
VS VS 0
ODISHA STATE MEDICAL CORPORATION LTD. 1
2 BLAPL/0003188/2021 RAMESH CHANDRA NATH RAJESH KUMAR MAHAPATRA /10
VS VS SPL.JUDGE,ANGUL (Anugul *)
STATE OF ODISHA Spl/0000002/2021
3 BLAPL/0003189/2021 LALIT KUMAR SONI CHITTARANJAN SAHU MANGALA BAG /297 /2020
VS VS JM.F.C,CUTTACK(Cuttack)
STATE OF ODISHA GR/0001504/2020
4 BLAPL/0003190/2021 ASHUTOSH BEHERA ARUN KUMAR BUDHIA LEPHRIPADA /80 /2020
VS VS S.D.JM.-CIVIL JUDGE (SD),SUNDERGARH(Sundargarh)
STATE OF ODISHA GR/0000677/2020
5 BLAPL/0003191/2021 HRUDANANDA KHATUA SUSANTA SEKHAR MOHAPATRA BANARAPAL /104 /2021
VS VS Civil Judge (Jr. Divn.)-cum-JIMFC,BANARPAL (Anugul *)
STATE OF ODISHA GR/0000347/2021
6 BLAPL/0003192/2021 SANJAY KUMAR BEHERA ASHOK KUMAR DAS SALIPUR /56 /2021
VS VS JM.F.C.,SALIPUR(Cuttack)
STATE OF ODISHA GR/0000176/2021
7 BLAPL/0003193/2021 DILLIPKUMAR BHOI PRASANTA KU SAHOO SUNABEDA /20 /2021
VS VS ADDL DISTRICT AND SESSIONS JUDGE, KORAPUT (K oraput)
STATE OF ODISHA TR/0000019/2021
8 BLAPL/0003194/2021 PRABHAT KUMAR MOHAPATRA @ KUNA  SOUBHAGYA KUMAR DASH BERHAMPUR SADAR /347 /2020
VS VS SPL. JUDGE(POCSO), BERHAMPUR(Ganjam)
STATE OF ODISHA Spl/0000096/2020
9 BLAPL/0003195/2021 PRANAB KISHORE PRAHARAJ SARADA P SARANGI CUTTACK VIGILANCE /7 /2021
VS VS SPL.JUDGE (VIG),CUTTACK (Cuttack)
STATE OF ODISHA(VIG.) GR/0000003/2021
10 BLAPL/0003196/2021 GOUTAM BEHERA HIMANSHU BHUSAN DASH PHIRINGIA /49 /2020
VS VS SPECIAL JUDGE, PHULBANI(Kandhamal)
STATE OF ODISHA Spl/0000034/2020
11 BLAPL/0003197/2021 PREM MANDAL SIDHARTHA SANKAR RAY (2) RAYAGADA /17 /2021

VS
STATE OF ODISHA

VS
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12 BLAPL/0003198/2021 ALOK MALLIK PANCHANAN PANIGRAHI BHUBAN /354 /2019
VS VS 0
STATE OF ODISHA I
13 BLAPL/0003199/2021 SURESH CHANDRA SAHU SUSANTA SEKHAR MOHAPATRA BANARAPAL /104 /2021
VS VS 0
STATE OF ODISHA I
14 BLAPL/0003200/2021 BAHAN KHATEI SOUMYA MISHRA FATEGARH /178 /2019
VS VS 0
STATE OF ODISHA I
15 BLAPL/0003201/2021 BABULI @ BABULA GHADEI JYOTIRMAYA SAHOO BANAPUR P.S. /117 /2021
VS VS 0
STATE OF ODISHA I
16 BLAPL/0003202/2021 KUMAR BINDHANI SURYAKANTA DWIBEDI DABUGAM /16 /2021
VS VS 0
STATE OF ODISHA I
17 BLAPL/0003203/2021 RAJU RAY JAGABANDHU SAHU PAIKMAL /159 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0003204/2021 ELA @ILLA @ HARISH CHANDRA MAJHI  PARTHA SARATHI NAYAK BALASORE TOWN /185 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0003205/2021 ALOK BHUTIA PARTHA SARATHI NAYAK SAMAL /45 /2021
VS VS 0
STATE OF ODISHA I
20 BLAPL/0003206/2021 BISWAJT GADNAYAK PRANAYA SAHOO CUTTACK VIGILANCE /1 /2021
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0003207/2021 SACHIN LIGADE PARTHA SARATHI NAYAK KHAPRAKHOL /23 /2021
VS VS 0
STATE OF ODISHA I
22 BLAPL/0003208/2021 OPU HALDAR PRASANNA KU. PARHI ORKEL /10 /2021
VS VS 0
STATE OF ODISHA I
23 BLAPL/0003209/2021 KONDA BISOl @ MANGATURAM BISOI RAJB LOCHAN PATTNAIK KOSAGUMUDA /48 /2021
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VS VS 0
STATE OF ODISHA I

24 BLAPL/0003210/2021 HRUDANANDA BADI @ HRUDA BADI DEVASISH PANDA LEPHRIPADA /73 /2019
VS VS 0
STATE OF ODISHA I

25 BLAPL/0003211/2021 TAPASKUMAR DAS SURYAKANTA DWIBEDI 110
VS VS 0
STATE OF ODISHA I

26 BLAPL/0003212/2021 PARSURAM DHALA @ PINTU DURGA PRASAD JENA THAKURGARH /53 /2021
Vs VS 0
STATE OF ODISHA I

27 BLAPL/0003213/2021 AMRIT KHORA BHABANI SHANKAR DASPARIDA SUNABEDA /20 /2021
VS VS 0
STATE OF ODISHA I

28 BLAPL/0003214/2021 GANESH BEHERA KARTIK CHANDRA TRIPATHY KHAJURIPADA /41 /2021
VS VS 0
STATE OF ODISHA I

29 BLAPL/0003215/2021 TILAK MAJHI @ TILAK RAM MAJI BRAJA KISHOR PANDA NAWAPARA /21 /2017
VS Vs 0
STATE OF ODISHA I

30 BLAPL/0003216/2021 PRAMOD TANDI SATYA NARAYAN MISHRA JUNAGARH /63 /2021
Vs VS 0
STATE OF ODISHA I

31 BLAPL/0003217/2021 BIBEKANANDA RAULA MANAS CHAND BAIDYANATHPUR /47 /2021
VS VS 0
STATE OF ODISHA I

32 BLAPL/0003218/2021 POOJA KUMARI DOLLY @ NISHA KUMARI  RAJB LOCHAN PATTNAIK MATHILI /98 /2020
VS VS 0
STATE OF ODISHA I

33 BLAPL/0003219/2021 SANJEEP KUMAR MOHANTY MANOJKUMAR MOHANTY SORO /64 /2016
Vs VS 0
STATE OF ODISHA I

34 BLAPL/0003220/2021 UMASANKAR PANDE RAJIB LOCHAN PATTNAIK /10

VS

VS
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STATE OF ODISHA I
35 BLAPL/0003221/2021 SUBODH MANDAL MANAS CHAND TANGI (KHURDA) /73 /2021
VS VS 0
STATE OF ODISHA I
36 BLAPL/0003222/2021 KANHA @ RASMI RANJAN BISWAL AMITAV TRIPATHY NAYAGARH /55 /2021
Vs VS 0
STATE OF ODISHA I
37 BLAPL/0003223/2021 BABU @ SAROJKUMAR MOHANTY AMITAV TRIPATHY NAYAGARH /55 /2021
VS VS 0
STATE OF ODISHA I
33 BLAPL/0003224/2021 HEMANTA GHADE! MAHESDAS BALLIGUDA /39 /2021
VS VS 0
STATE OF ODISHA I
39 BLAPL/0003225/2021 KALANDI BEHERA @ KALANDI CHARAN BEHERRUTI RANJAN MOHAPATRA KHAIRA /94 /2020
VS VS 0
STATE OF ODISHA I
40 BLAPL/0003226/2021 JAWARLAL @ KHETRAMOHAN @ JAWAHARIMOHENDRA KUMAR MOHAPATRO AMPANI /5 /2021
Vs VS 0
STATE OF ODISHA I
a1 BLAPL/0003227/2021 SANTOSH BISWAL @ SANTOSH KUMAR BISWALOK KUMAR PANDA BAIDYANATHPUR /21 /2021
VS VS 0
STATE OF ODISHA I
42 BLAPL/0003228/2021 ABHILASH SINGH @ GOUTAM DEVASHIS PANDA BHAWANIPATNA TOWN /30 /2021
VS VS 0
STATE OF ODISHA I
43 BLAPL/0003229/2021 ABHILASH SINGH @ GOUTAM DEVASHIS PANDA BHAWANIPATNA TOWN /13 /2021
Vs VS 0
STATE OF ODISHA I
44 BLAPL/0003230/2021 BIDHU BHUSAN HOTA DEVASHIS PANDA HARABHANGA /18 /2021
VS VS 0
STATE OF ODISHA I
45 BLAPL/0003231/2021 BIJAYA BHATRA BASUDEV MISHRA DABUGAM /18 /2021

VS
KALPANA MOHANTY

VS
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46 BLAPL/0003232/2021 TANMAY KUMAR PATRA @ MUNA JTENDRA SAMANTARAY BARIPADA TOWN /162 /2019
VS VS 0
STATE OF ODISHA I
47 BLAPL/0003233/2021 PURNA CHANDRA BOIPARI @ PURNOCHANDBA SUDEMMESPRNA NAYAK KOTPAD /164 /2020
VS VS 0
STATE OF ODISHA I
48 BLAPL/0003234/2021 BHAJAN PANDEY SUSANTA KUMAR BARAL GAISILET /3/2021
VS VS 0
STATE OF ODISHA I
49 BLAPL/0003235/2021 KHAGESWAR BARIK SUNIL KUMAR PANDA KUAKHIA /66 /2021
VS VS 0
STATE OF ODISHA I
50 BLAPL/0003236/2021 RAJU CHATER PRADIPTA BEURA BARANGA /27 /2017
VS VS 0
STATE OF ODISHA I
51 BLAPL/0003237/2021 SITAL @ GAURI SANKAR BASKEY SARADA PRASAD DASH UDALA /41 /2015
VS VS 0
STATE OF ODISHA I
52 BLAPL/0003238/2021 BISWAJEET PATRA ASHOK DAS PATTAPUR (ASKA) /276 /2020
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0003239/2021 MURALI KRISHNA REDDY ASIT KUMAR JENA JATNI P.S. /79 /2021
VS VS 0
STATE OF ODISHA I
54 BLAPL/0003240/2021 SRITAM JENA ARIJEET MISHRA MOHULDIHA /50 /2020
Vs VS 0
STATE OF ODISHA I
55 BLAPL/0003241/2021 AJAY BEHERA ARIJEET MISHRA 110
VS VS 0
STATE OF ODISHA I
56 BLAPL/0003242/2021 SK.JAMIL GOPAL KRUSHNA MOHANTY SAHID NAGAR P.S. /59 /2020
VS VS 0
STATE OF ODISHA I
57 BLAPL/0003243/2021 PRITAM KHILLO@KHILA PRASANTA KUMAR NANDA CHITRAKONDA /46 /2020
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VS VS 0
STATE OF ODISHA I
58 BLAPL/0003244/2021 NALINI BEHERA SURESH KUMAR JENA BURLA /10/2018
VS VS 0
STATE OF ODISHA I
59 BLAPL/0003245/2021 DINABANDHU DAS @ DASH ARIJEET MISHRA SUKINDA /203 /2020
VS VS 0
STATE OF ODISHA I
60 BLAPL/0003246/2021 BIJAY MANDAL AMULYA RATNA PANDA KHANTAPADA /43 /2021
VS VS 0
STATE OF ODISHA I
61 BLAPL/0003247/2021 CHANDAN POLAI JTENDRA SAMANTARAY ASKA /618 /2020
VS VS 0
STATE OF ODISHA I
62 BLAPL/0003248/2021 SOUMYA RANJAN JENA KARTIK CHANDRA TRIPATHY BANARAPAL /104 /2021
VS VS 0
STATE OF ODISHA Il
63 BLAPL/0003249/2021 BIRANCHI NAYAK KALPATARU MISHRA /10
VS VS 0
STATE OF ODISHA I
64 BLAPL/0003250/2021 GOBAR @ GOBARDHAN MUNDA DEBABRAT DASH DAITARI /21 /2020
Vs VS 0
STATE OF ODISHA I
65 BLAPL/0003251/2021 AJT MUNDA @ SIBANATH MUNDA DEBABRAT DASH JHUMPURA /12 /2021
VS VS 0
STATE OF ODISHA I
66 BLAPL/0003252/2021 PRAMOD PARICHHA R.N.BISWAL ADVA /80 /2020
VS VS 0
STATE OF ODISHA I
67 BLAPL/0003253/2021 FADI @ KUTARTHA NAIK RAJALAXMI BISWAL BALIMI /46 /2015
VS VS 0
STATE OF ODISHA I
68 BLAPL/0003254/2021 BANOJBEHERA ASHOK SAHOO HARABHANGA /123 /2020
Vs VS 0
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STATE OF ODISHA I
69 BLAPL/0003255/2021 CHOUDHURY SETHI AK.SAHOO BARKOTE /71 /2021
VS VS 0
STATE OF ODISHA I
70 BLAPL/0003256/2021 KANHA MISHRA UDIT RANJAN JENA BOLANGIR TOWN /212 /2021
Vs VS 0
STATE OF ODISHA I
71 BLAPL/0003257/2021 SIBA @ SIBA SUNDAR DAS SANJIB KUMAR BHANJADEO JANKIA P.S. /32 /2021
VS VS 0
STATE OF ODISHA I
72 BLAPL/0003258/2021 KRUSHNA CHANDRA DAS @ GANDU SANJIB KUMAR BHANJADEO DELANGA /94 /2019
VS VS 0
STATE OF ODISHA I
73 BLAPL/0003259/2021 SANTOSH PATRA MANORANJAN MISHRA MARINE PST TALCHUA /69 /2020
VS VS 0
STATE OF ODISHA I
74 CMAPL/0000103/2021 ALOKA KUMAR DAS ADV /1
Vs VS 0
STATE OF ORISSA I
75 CMAPL/0000104/2021 MURALIDHAR SWAIN ADV. /1
VS VS 0
VICE CHANCELLOR, UTKAL UNIVERSITY I
76 CMP/0000251/2021 RABINDRA KUMAR SAHU DEEPALI MOHAPATRA /1
VS VS CIVIL JUDGE (SD),1ST COURT,CUTTACK (Cuttack)
STATE OF ODISHA EC/0000155/1988
77 CMP/0000252/2021 RANJAN BISWAS SAMIR KUMAR MISHRA /1
Vs VS 0
STATE OF ODISHA I
78 CMP/0000253/2021 BHARATIYA YATRI AVASVIKASSAMITI  B.PTRIPATHY /1
VS VS 0
STATE OF ODISHA I
79 CMP/0000254/2021 PRADEEP KUMAR SAHOO NIRANJAN PANDA /1
VS VS 0

MINA KUMARI SAHOO
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80 CMP/0000255/2021 NAGEN KUMAR BARIK ALOK KUMAR MOHANTY /1
VS VS 0
PRANATI JENA I
81 CMP/0000256/2021 BHAGAT GOUD @ ROUT MANOJKUMAR PANDA /1
VS VS 0
BASA GOUD @ ROUT I
82 CMP/0000257/2021 BHARATIYA YATRI AVASVIKASSAMITI  B.P.TRIPATHY /1
VS VS 0
STATE OF ODISHA I
83 CMP/0000258/2021 BISWAJAYA DAGARA PRAVASH CHANDRA JENA /1
VS VS 0
JYOSNARANI MAHANTA Il
84 CONTC/0002656/2021 ANJANA BEHERA ADV. /1
VS VS 0
DHARANIDHAR RANA I
85 CONTC/0002657/2021 PRAHALLAD BEHERA ADV. /1
VS VS 0
SOUBHAGYA RANJAN PANDA,OAS I
86 CONTC/0002658/2021 BIBHUTI BHUSAN SAHANI ADV. /1
VS VS 0
MANORANJAN SWAIN Il
87 CONTC/0002659/2021 MADHAB CHANDRA BEHERA ADV /1
VS VS 0
RAMA PRASAD ACHARYA I
88 CONTC/0002660/2021 BHAGIRATHI HIYAL ADV /1
Vs VS 0
ASHOK KUMAR SATPATHY, DWO I
89 CONTC/0002661/2021 SHIBA PRASAD BEHERA ADV /1
VS VS 0
G. MATHIVATHANON, IAS I
% CONTC/0002662/2021 DIBAKAR BISWAL ADV /1
VS VS 0
ANU GARG, IAS I
o1 CONTC/0002663/2021 RADHASHYAM MISHRA ADV /1
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VS VS 0
MANSI NIMBHAL, IAS I
92 CONTC/0002664/2021 SAMARENDRA SAHOO ADV /1
VS VS 0
LAXMIDHAR MAHARANA I
93 CONTC/0002665/2021 DILLIPKUMAR NAYAK ADV /1
VS VS 0
MADHUMITA SWAIN, DGM (HRD), NEE, OPTCL I
94 CONTC/0002666/2021 MAHESWAR GOUDA ADV /1
VS VS 0
C.D.V.O, MALKANGIRI I
9% CONTC/0002667/2021 SARMISTHA SIVAPRIYA CHOUDHURY ADV /1
VS VS 0
SATYABRATA SAHOO, IAS I
% CONTC/0002668/2021 SULOCHANA MISHRA ADV /1
VS VS 0
SATYABRATA SAHOO Il
97 CONTC/0002669/2021 MANORANJAN BARIK ADV /1
VS VS 0
SATYABRATA SAHOO I
98 CONTC/0002670/2021 ALL ORISSA WATER RESOURCES BROUGHT GAIER WORK CHARGED EMPLOY EES UNION /1
Vs VS 0
ASIT KUMAR SAHOO I
99 CONTC/0002671/2021 KISHOR NAYAK ADV /1
VS VS 0
ANU GARG, IAS I
100 CONTC/0002672/2021 SARAT MOHAPATRA ADV. /1
VS VS 0
ANU GARG,IAS I
101 CONTC/0002673/2021 BHAGABAN SWAIN ADV /1
VS VS 0
BISHNUPAD SETHI, IAS I
102 CONTC/0002674/2021 BARADA PRASAD RATH ADV /1
Vs VS 0
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ANU GARG, IAS Il
103 CONTC/0002675/2021 SURENDRA PRADHAN ADV. /1
VS VS 0
BISHNUPAD SETHI,IAS I
104 CONTC/0002676/2021 KARUNAKAR JENA ADV. /1
VS VS 0
PRASANTA KUMAR JENA I
105 CONTC/0002677/2021 BINOD GOCHHAYAT ADV. /1
VS VS 0
SMRUTI RANJAN PRADHA IAS I
106 CONTC/0002678/2021 HARIHARA PATI ADV /1
VS VS 0
PK.PATRA Il
107 CONTC/0002679/2021 DILIPKUMAR JENA ADV /1
VS VS 0
PRADIPTA KUMAR MOHAPATRA, IAS I
108 CONTC/0002680/2021 SARAT KUMAR PATRA ADV /1
Vs VS 0
DEORANJAN KUMAR SINGH I
109 CONTC/0002681/2021 GANGADHAR BEHERA ADV /1
VS VS 0
ANU GARG I
110 CONTC/0002682/2021 BAIDHAR NAIK ADV. /1
VS VS 0
BISHNUPADA SETHI,IAS I
111 CONTC/0002683/2021 ULLASH CHANDRA NAYAK DAYANANDA MOHAPATRA /1
VS VS 0
THE ADDITIONAL DISTRICT MAGISTRATE, BBSR I
112 CONTC/0002684/2021 PABANA KUMAR BHOI ADV. /1
VS VS 0
PREM CHANDRA CHOUDHURY ,|AS I
113 CONTC/0002685/2021 PRADEEP NAYAK ADV. /1
VS VS 0

PREM CHANDRA CHOUDHARY IAS
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114 CONTC/0002686/2021 BIJAYA KUMAR PRADHAN ADV. /1
VS VS 0
PREM CHANDRA CHOUDHARY ,IAS I
115 CONTC/0002687/2021 PRAMODA KUMAR PRADHAN ADV. /1
VS VS 0
PREM CHANDRA CHOUDHARY |AS I
116 CONTC/0002688/2021 SANJAYA KUMAR DAS ADV. /1
VS VS 0
ASHOK K.K.MEENA IAS I
117 CONTC/0002689/2021 KALAKAR KULAMANI SAHU ADV. /1
VS VS 0
DR.VB NEGI I
118 CONTC/0002690/2021 RAMA CHANDRA RANA ADV. /1
VS VS 0
BISHNUPADA SETHY,IAS I
119 CONTC/0002691/2021 ASFAQ HOSSAIN KHAN ADV. /1
VS VS 0
SATYABRATA SAHU,IAS I
120 CONTC/0002692/2021 SARBESWAR SAHOO ADV. /1
VS VS 0
SANJEEV CHOPRA Il
121 CONTC/0002693/2021 PRAHALLAD NAYAK ADV /1
VS VS 0
G.P.SARKAR I
122 CONTC/0002694/2021 CHAKRADHAR NAYAK ADV. /1
Vs VS 0
UPENDRA PRADHAN,|IC I
123 CONTC/0002695/2021 SARAT CHANDRA PANDA ADV. /1
VS VS 0
PRADIPTA KUMAR DAS|IAS I
124 CONTC/0002696/2021 BICHITRA KUMAR PARIDA ADV /1
VS VS 0
PRADIPTA KUMAR DAS, IAS I
125 CONTC/0002697/2021 AKHUJ DAS ADV. /1
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VS
JYOTI PRAKASH DAS

VS

0
1"

126 CRLA/0000207/2021 MANMOHAN @ MANAMOHAN TRIPATHY ~ SIBA PRASAD MISHRA VIGILANCE PS (BERHAMPUR) /41 /2014
VS VS 0
STATE OF ODISHA(VIG.) I

127 CRLA/0000208/2021 GANESWAR SAHU @ GANESH DEVASHIS PANDA BOLANGIR TOWN /88 /2018
VS VS 0
STATE OF ODISHA I

128 CRLA/0000209/2021 JANGALI SAHOO PRADIPTA BEURA ATHGARH /64 /2008
Vs VS 0
STATE OF ODISHA I

129 CRLMC/0000861/2021 PRADIP SAHOO BISWARANJAN DALAI BRAJARAJINAGAR /219 /2018
VS VS 0
STATE OF ODISHA I

130 CRLMC/0000862/2021 UDAYA KUMAR DAS TAPASKUMAR ACHARYA 110
VS VS 0
STATE OF ODISHA I

131 CRLMC/0000863/2021 GYANA RANJAN SWAIN PANCHANAN PANIGRAHI ANGUL TOWN /380 /2009
VS Vs 0
STATE OF ODISHA I

132 CRLMC/0000864/2021 KALIA @ RATNAKAR PANDA @ KALIA PANDA OTIRMAYA SAHOO BALUGAON P.S, /167 /2014
Vs VS 0
STATE OF ODISHA I

133 CRLMC/0000865/2021 GAJENDRANATH SAHU TANMAY MISHRA GOPALPUR /91 /2002
VS VS 0
STATE OF ODISHA I

134 CRLMC/0000866/2021 GAJENDRANATH SAHU TANMAY MISHRA BERHAMPUR TOWN /240 /2006
VS VS 0
STATE OF ODISHA I

135 CRLMC/0000867/2021 BAPUN KHILAR @ SATYABRATA KHILAR ~ SATYA NARAYAN MISHRA 4 MARINE KASIA /38 /2017
Vs VS 0
STATE OF ODISHA I

136 CRLMC/0000868/2021 JAYA @ JAYAKRUSHNA PRADHAN MANAS CHAND BANAPUR P.S. /81 /2010
VS VS 0
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STATE OF ORISSA I
137 CRLMC/0000869/2021 KHETRAMOHAN PATTNAIK SAMARENDRA PATTANAIK BAIDYANATHPUR /313 /2020
VS VS 0
STATE OF ODISHA I
138 CRLMC/0000870/2021 SUNA @ SURENDRA MAHALIK SATYANARAYAN MISHRA TIHIDI /308 /2016
Vs VS 0
STATE OF ODISHA I
139 CRLMC/0000871/2021 DINESH KU. SWAIN GOPINATH MISHRA CHOUDWAR /70 /2020
VS VS 0
STATE OF ODISHA I
140 CRLMC/0000872/2021 SUSHANTA KUMAR MOHANTY PRADEEP KUMAR DAS TIHIDI /260 /2010
VS VS 0
STATE OF ODISHA I
141 CRLMC/0000873/2021 KISHORE GHADEI @ KISHORE KUMAR GHADEAGAN BIHARI SINGH BHAWANIPATNA SADAR /40 /2021
VS VS 0
STATE OF ODISHA I
142 CRLMC/0000874/2021 AJAJAHAMAD BIPLAB P.B. BAHALI /10
Vs VS S.D.JM.,ROURKELA (Sundargarh)
D.G OF GOODS AND SERVICE TAX INTELLIGENCE, ROURKELA REGIONAL UNIT 2(C)CC/0000051/2020
143 CRLMC/0000875/2021 NABIN SABAR GOPAL KRUSHNA MOHANTY GUNUPUR /225 /2020
VS VS 0
STATE OF ODISHA I
144 CRLMC/0000876/2021 SNEHALATA DAS @ ROUT ARIJEET MISHRA RAIRANGPUR TOWN /44 /2021
VS VS 0
STATE OF ODISHA I
145 CRLMC/0000877/2021 M/S. SANTUKA ASSOCIATESPVT. LTD. SUMIT LAL /10
Vs VS 0
BIKASH CHANDRA SAHOO I
146 CRLMC/0000878/2021 ASHOK DAS SAPAN KUMAR LENKA CDA-I1 /37 /2016
VS VS 0
STATE OF ODISHA I
147 CRLMC/0000879/2021 SK.TITU ACHYUTANANDA PATTANAIK BOLAGARH P.S. /151 /2015
VS VS 0

STATE OF ODISHA
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148 CRLMC/0000880/2021 ARUN CHANDRA SAHOO CHITTA RANJAN SWAIN /10
VS VS 0
STATE OF ODISHA I
149 CRLMP/0000704/2021 SWAPNA RANI DAS DIGAMBAR SETHI 110
VS VS 0
STATE OF ODISHA I
150 CRLMP/0000705/2021 REKHA SETHI ASIT KU JENA 110
VS VS 0
STATE OF ODISHA I
151 CRLMP/0000706/2021 RANKANATH SWAIN KISHORE CHANDRA RAJGURUMOHAPATRA /10
VS VS 0
DEPUTY COMMISSIONER OF POLICE I
152 CRLMP/0000707/2021 JNU DEURI KISHORE CHANDRA RAJGURUMOHAPATRA /10
VS VS 0
STATE OF ODISHA I
153 CRLMP/0000708/2021 SANJAYA MALLIK @ SANJAYA KUMAR MALINRIUNA CHARAN BEHERA /10
VS VS 0
STATE OF ODISHA I
154 CRLMP/0000709/2021 RABINDRA MALLIK ARJUNA CHARAN BEHERA /10
VS VS 0
STATE OF ODISHA Il
155 CRLMP/0000710/2021 GEETANJALI ROUT MANORANJAN MUDULI /10
VS VS 0
STATE OF ODISHA I
156 CRLMP/0000711/2021 NIRUPAMA BARIK ROHIT RANJAN RAY /10
Vs VS 0
STATE OF ODISHA I
157 CRLMP/0000712/2021 COL. RAJENDRA BHANJ MOHIT AGARWAL 110
VS VS 0
STATE OF ODISHA I
158 CRLMP/0000713/2021 KRISHNA PRIYADARSHINI SURESH KUMAR PANDA /10
VS VS 0
STATE OF ODISHA I
159 CRLMP/0000714/2021 JANAKI DHIRSAMANTA RABI NARAYAN BEHERA /10
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VS VS 0
STATE OF ODISHA I
160 CRLMP/0000715/2021 JUDHISTHIR GOUDA BIRAJA PRASANNA SATAPATHY 110
VS VS 0
STATE OF ODISHA I
161 CRLMP/0000716/2021 GOLEKHA PRADHAN @ MAJHI SURYA KANTA PRADHAN 110
VS VS 0
STATE OF ODISHA I
162 CRLMP/0000717/2021 DIBYALOCHAN PRADHAN @ MAJI SURYA KANTA PRADHAN /10
Vs VS 0
STATE OF ODISHA I
163 CRLMP/0000718/2021 KHAGESWAR PRADHAN @ MAJHI SURYA KANTA PRADHAN /10
VS VS 0
STATE OF ODISHA I
164 CRLMP/0000719/2021 RAJKUMAR YADAV SUSIL KUMAR MOHAPATRA 110
VS VS 0
STATE OF ODISHA I
165 CRLMP/0000720/2021 NIRANJAN TRIPATHY SATYABRATA DASH /10
VS Vs 0
STATE OF ODISHA I
166 CRLMP/0000721/2021 RAKESH RANJAN PATTNAIK B.M.SARANGI /10
Vs VS 0
STATE OF ODISHA I
167 CRLMP/0000722/2021 BIPIN BIHARI MOHANTY B.M.SARANGI 110
VS VS 0
STATE OF ODISHA I
168 CRLREV/0000172/2021  ABHIRAM MISHRA DEVASHIS PANDA 110
VS VS 0
STATE OF ODISHA I
169 CRLREV/0000173/2021  SAPAN CHAKRABARTY @ SAPAN ASIT KUMAR JENA MATHILI /106 /2020
Vs VS 0
STATE OF ODISHA I
170 FA0/0000091/2021 AMRUTI PATRA BISHNU BRATA SINGH /1

VS

VS
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UNION OF INDIA

I

171 FA0/0000092/2021 MINA BHADRA BISHNU BRATA SINGH /1
VS VS 0
UNION OF INDIA I
172 MACA/0000164/2021 THE DIVISIONAL MANAGER, NATIONAL INSUFRANSBETE KTMAR. OHNHALI /1
Vs VS 0
ASHOK KUMAR DAS I
173 RFA/0000001/2021 JAYANTI SABAR SAILABALA JENA /1
VS VS 0
KHIRABATI BARIK I
174 RPFAM/0000038/2021 JAYAKRUSHNA ROUT SN.B.RAY /1
VS VS 0
MADHABILATA ROUT I
175 RPFAM/0000039/2021 DIPTI MISHRA SUMIT KUMAR MOHANTY /1
VS VS 0
SAROJDAS @ DASH I
176 RSA/0000041/2021 SARASWATI SAHOO MAHESWAR MOHANTY /1
Vs VS 0
SANJAYA KUMAR GOLECHHA I
177 RVWPET/0000088/2021  SUBASH CHANDRA KARAN AKSHAYA KUMAR PANDEY /1
VS VS 0
STATE OF ODISHA I
178 TRP(C)/0000152/2021 SUBHADRA SAHOO SD.DAS /1
VS VS 0
DEEPAK KUMAR PATRO I
179 TRP(C)/0000153/2021 SNIGDHA SAHOO RAJIB LOCHAN PATTNAIK /1
Vs VS 0
RAMANANDA GUIN I
180 TRP(C)/0000154/2021 SNIGDHARANI PRADHAN SMRUTI RANJAN MOHAPATRA /1
VS VS 0
CHITARANJAN SAHOO I
181 TRP(C)/0000155/2021 NIBEDITA CHATTERJEE PRAFULLA KUMAR BISWAL /1

VS
KUSHAL MAHADANI

VS
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182 TRPCRL/0000036/2021 PRIYARANJAN DASH SIDHESWAR MOHANTY /10
VS VS 0
APARNA MISHRA I
183 WA/0000356/2021 AMINA BIBI @ AMENA BIBI JAJATI KESHARI KHUNTIA /1
VS VS 0
STATE OF ODISHA I
184 WA/0000357/2021 SOUNDARJYAMAY EE BHANJA SUJATA JENA /1
VS VS 0
STATE OF ODISHA I
185 WA/0000358/2021 KANHU NAIK SUJATA JENA /1
VS VS 0
STATE OF ORISSA I
186 WA/0000359/2021 PRAHALLAD GADTYA @ GADTIA SUJATA JENA /1
VS VS 0
STATE OF ODISHA I
187 WA/0000360/2021 JAYADEV DAS ABHAYA KUMAR PARIDA /1
VS VS 0
STATE OF ODISHA I
188 WA/0000361/2021 JAYADEV DAS ABHAYA KUMAR PARIDA /1
VS VS 0
STATE OF ORISSA Il
189 WA/0000362/2021 BERHAMPUR UNIVERSITY B.SMISHRA 2 /1
VS VS 0
DR. SAILENDRA KUMAR NAYAK I
190 WA/0000363/2021 V.C, STATE COUNCIL FOR TECHNICAL EDUCATIONAKDNWARAREMAL TRAINING /1
Vs VS 0
MANOJPATRA I
101 WA/0000364/2021 BIRENDRA PRADHAN OMKAR DEVDAS /1
VS VS 0
BISTAPITA GADI MALIKA SANGHA (BGMS) I
192 WA/0000365/2021 NIRAKAR PANIGRAHI SOUMYA MISHRA /1
VS VS 0
RAGHUNATH PANDA I
193 WP(C)/0014590/2021 MEENAKSHI PATTNAIK ANURAG PATI /1
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VS VS 0
STATE OF ODISHA I
194 WP(C)/0014591/2021 SWAPNA MOHAPATRA ANURAG PATI /1
VS VS 0
STATE OF ODISHA I
195 WP(C)/0014592/2021 SARMISTHA CHAKRAVARTY ANURAG PATI /1
VS VS 0
STATE OF ODISHA I
196 WP(C)/0014593/2021 CHALATA DASH ANURAG PATI /1
VS VS 0
STATE OF ODISHA I
197 WP(C)/0014594/2021 AMITA BALABANTARAY ANURAG PATI /1
VS VS 0
STATE OF ODISHA I
198 WP(C)/0014595/2021 KALYANI DASH ANURAG PATI /1
VS VS 0
STATE OF ODISHA Il
199 WP(C)/0014596/2021 LOKANATH BISHWAL AMITABH PRADHAN /1
VS VS 0
STATE OF ODISHA I
200 WP(C)/0014597/2021 LOKMATA PADHAN AMITABH PRADHAN /1
Vs VS 0
STATE OF ODISHA I
201 WP(C)/0014598/2021 ANJALI BALA MALLICK ANURAG PATI /1
VS VS 0
STATE OF ODISHA I
202 WP(C)/0014599/2021 ARUN KUMAR SAMAL AMITABH PRADHAN /1
VS VS 0
STATE OF ODISHA I
203 WP(C)/0014600/2021 STATE OF ODISHA ADDL. GOVT. ADVOCATE /1
VS VS 0
BISWAJT DAS I
204 WP(C)/0014601/2021 TARANGINI SAHU ANURAG PATI /1
Vs VS 0
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STATE OF ODISHA I
205 WP(C)/0014602/2021 PRABIN KUMAR NAYAK GOKULANANDA PADHI /1
VS VS 0
STATE OF ORISSA I
206 WP(C)/0014603/2021 KHULANA SUNDARI DEI ANURAG PATI /1
Vs VS 0
STATE OF ODISHA I
207 WP(C)/0014604/2021 PRABHAT KUMAR JANA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
208 WP(C)/0014605/2021 PRASANTA KUMAR MOHANTY BIRAJA PRASANNA DAS /1
VS VS 0
COLLECTOR AND DM, BALASORE I
209 WP(C)/0014606/2021 MADHUMITA PARIJA ANURAG PATI /1
VS VS 0
STATE OF ODISHA I
210 WP(C)/0014607/2021 PRASANNA KUMAR RATH K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
211 WP(C)/0014608/2021 KUMARBAR NAYAK JATINDRA KUMAR MOHAPATRA /1
VS VS 0
CHAIRMAN PARADIP PORT TRUST I
212 WP(C)/0014609/2021 JHUNUBALA BIDHAR ANURAG PATI /1
VS VS 0
STATE OF ODISHA I
213 WP(C)/0014610/2021 SUNANDA KUMAR NAYAK K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
214 WP(C)/0014611/2021 AKSHAYA KUMAR NAYAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
215 WP(C)/0014612/2021 CHAUDHURY DIPTYMANJARI DAS ACHYUTANANDA PATTANAIK /1

VS
STATE OF ODISHA

VS
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216 WP(C)/0014613/2021 NETRANANDA BHOI DIPTI RANJAN BHOKTA /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0014614/2021 VISWANATH MODI DIPTI RANJAN BHOKTA /1
VS VS 0
STATE OF ODISHA I
218 WP(C)/0014615/2021 SUNITA BEHERA DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
219 WP(C)/0014616/2021 DR. KANISHKA DAS SUBIR PALIT /1
VS VS 0
UNION OF INDIA I
220 WP(C)/0014617/2021 DEEPAK SAHU DHIRENDRA KUMAR MOHAPATRA /1
VS VS 0
R.T.0., SUNDARGARH I
221 WP(C)/0014618/2021 GANESH CHANDRA DASH BAIJAYANTI MOHANTY /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0014619/2021 RAKHAL CHANDRA SAMAL SAMIR KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0014620/2021 SEBATI DASH BAIJAYANTI MOHANTY /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0014621/2021 ALL ODISHA ALLAHABAD BANK EMPLOY EESUB DA JENA /1
Vs VS 0
GENERAL MANAGER (HR), INDIAN BANK I
225 WP(C)/0014622/2021 AMIT KUMAR KHORA GYANA RANJAN SETHI /1
VS VS 0
STATE OF ODISHA I
226 WP(C)/0014623/2021 LALIT KUMAR PATRA RAMAKRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0014624/2021 BARENDRA KUMAR BARIK SANJB KUMAR BHANJADEO /1
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VS
STATE OF ODISHA

VS

0
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228 WP(C)/0014625/2021 RAS BIHARI PANDA KABIR KUMAR JENA /1
VS VS 0
UNION OF INDIA I
229 WP(C)/0014626/2021 JADUMANI MAHANTA RAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
230 WP(C)/0014627/2021 SUBASH CHANDRA PATRO RAMAKRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
231 WP(C)/0014628/2021 BIJAYA KUMAR PANIGRAHI RAMAKRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
232 WP(C)/0014629/2021 ANIRUDHA NAYAK KRUSHNA CHANDRA RATH /1
VS VS 0
STATE OF ODISHA Il
233 WP(C)/0014630/2021 ABHAYA KUMAR NAYAK RAMAKRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
234 WP(C)/0014631/2021 BABULI NAIK KRUSHNA CHANDRA RATH /1
Vs VS 0
THE GOVT. OF ODISHA I
235 WP(C)/0014632/2021 ANITA ACHARYA KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
236 WP(C)/0014633/2021 PRATIMA BEHERA KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
237 WP(C)/0014634/2021 CHATURBHUJA NAIK KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
238 WP(C)/0014635/2021 RENUKA SUNA KRUSHNA CHANDRA RATH /1
Vs VS 0
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THE GOVT. OF ODISHA I
239 WP(C)/0014636/2021 BIJAY KUMAR ORAM KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
240 WP(C)/0014637/2021 SANJAYA KUMAR PARIDA KRUSHNA CHANDRA RATH /1
Vs VS 0
THE GOVT.OF ODISHA I
241 WP(C)/0014638/2021 RASHMITA PATEL KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
242 WP(C)/0014639/2021 DR. ASHOK KUMAR SAMAL KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
243 WP(C)/0014640/2021 V.RAMA RAO SATRUGHNA NATH MISRO /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0014641/2021 DR. ASHOK KUMAR MOHANTA KRISHNA CHANDRA SAHU /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0014642/2021 SURYA NARAYAN MISHRA MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0014643/2021 DR.DURGA MADHAB PARIDA KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
247 WP(C)/0014644/2021 SARBESWAR DASH MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
248 WP(C)/0014645/2021 BINAPANI SWAIN MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0014646/2021 PRAGYASINI SAHU KRISHNA CHANDRA SAHU /1

VS
STATE OF ODISHA

VS
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250 WP(C)/0014647/2021 BABITA MISHRA MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0014648/2021 HRUDANANDA BEHERA PRAKASH K.MISHRA /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0014649/2021 SURESH KUMAR MISHRA MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
253 WP(C)/0014650/2021 DR.TAPAS RANJAN PANIGRAHI KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0014651/2021 MANMAY EE BEHERA MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
255 WP(C)/0014652/2021 PRATAP SAHOO ARUN KUMAR PATRA /1
VS VS 0
STATE OF ORISSA I
256 WP(C)/0014653/2021 DR. SUDHARANJAN DAS KRISHNA CHANDRA SAHU /1
VS VS 0
STATE OF ODISHA Il
257 WP(C)/0014654/2021 ANJALI MISHRA MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
258 WP(C)/0014655/2021 GEETANJALI SAHOO ARUN KUMAR PATRA /1
Vs VS 0
STATE OF ORISSA I
259 WP(C)/0014656/2021 LAXMIPRIYA SUBUDHI MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0014657/2021 GRACE CHILDREN HOME, SONEPUR KAILASH CHANDRA SAHOO /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0014658/2021 PRAMOD KUMAR DAS MANAS RANJAN PADHI /1
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VS
STATE OF ODISHA

VS

0
1"

262 WP(C)/0014659/2021 BRAJARAJPATNA PRIMARY SCHOOL MOHENDRA DALAI /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0014660/2021 ANJALI PATRA MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0014661/2021 MAHESWAR KHILAR DIGAMBAR SETHI /1
Vs VS 0
THE COLLECTOR, CUTTACK I
265 WP(C)/0014662/2021 ALOK KUMAR PRADHAN MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0014663/2021 CHIRANJVI RATH SIDHESWAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
267 WP(C)/0014664/2021 MADAN MOHAN DAS MANAS RANJAN PADHI /1
VS Vs 0
STATE OF ODISHA I
268 WP(C)/0014665/2021 KABITA MAHANANDA SAHASRA JY OTI NANDA /1
Vs VS 0
STATE OF ORISSA I
269 WP(C)/0014666/2021 BINATI PRADHAN MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0014667/2021 SABITRI DAS SATRUGHNA DASH /1
VS VS 0
STATE OF ODISHA I
271 WP(C)/0014668/2021 MEETARANI DAS MANAS RANJAN PADHI /1
Vs VS 0
STATE OF ODISHA I
272 WP(C)/0014669/2021 PRADIPTA KUMAR NAIK MANAS RANJAN PADHI /1

VS

VS
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STATE OF ODISHA I
273 WP(C)/0014670/2021 PRAHALLAD MALLIK TRILOCHAN NANDA /1
VS VS 0
STATE OF ODISHA I
274 WP(C)/0014671/2021 HARE KRUSHNA JENA SATRUGHNA DASH /1
Vs VS 0
STATE OF ODISHA I
275 WP(C)/0014672/2021 RABINDRA KUMAR PRUSTY MANAS RANJAN PADHI /1
VS VS 0
STATE OF ODISHA I
276 WP(C)/0014673/2021 AMARENDRA KUMAR CHAKRA ASIT KU.JENA /1
VS VS 0
STATE OF ODISHA I
277 WP(C)/0014674/2021 CHITTIBOYINA VENKATESWARLU SACHIDANANDA NAYAK /1
VS VS 0
THERBI, BBSR I
278 WP(C)/0014675/2021 M/S ARIFIN SERVICE PROVIDER AGENCY ~ BISWAMBAR MOHANTY /1
Vs VS 0
STATE OF ODISHA I
279 WP(C)/0014676/2021 DUSMANTA KUMAR JENA NIRMAL RANJAN ROUTRAY /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0014677/2021 SUDAM CHARAN MOHANTY AKSHAYA KUMAR SAHOO /1
VS VS 0
SUPDT. OF POLICE, ROURKELA I
281 WP(C)/0014678/2021 SHRINIBAS MISHRA SD.DAS /1
Vs VS 0
STATE OF ODISHA I
282 WP(C)/0014679/2021 BISWARANJAN JAY SINGH TAPASKUMAR ACHARYA /1
VS VS 0
STATE OF ODISHA I
283 WP(C)/0014680/2021 SUKADEB BAGH DURGESH NARAYAN RATH /1

VS
STATE OF ODISHA

VS
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284 WP(C)/0014681/2021 SURESH KUMAR SHAW KISHORE KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0014682/2021 GOURA CHANDRA PRADHAN DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
286 WP(C)/0014683/2021 PRAKASH CHANDRA KAR PRASANNA KUMAR MOHANTY /1
VS VS 0
CHIEF MANAGER CUM AO, UCO BANK, PURI BRANCH I
287 WP(C)/0014684/2021 TANBIR ALAM JAGABANDHU SAHU /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0014685/2021 BABAJ CHARAN SETHY DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
289 WP(C)/0014686/2021 DR. GOPAL CHANDRA HOTA SAMARENDRA PATTANAIK /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0014687/2021 BIPIN BIHARI PATRA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA Il
291 WP(C)/0014688/2021 LALIT KUMAR BEHERA SANTANU KUMAR SARANGI /1
VS VS 0
STATE OF ODISHA I
292 WP(C)/0014689/2021 BAIKUNTHA NATH NAYAK SANTANU KUMAR SARANGI /1
Vs VS 0
STATE OF ODISHA I
203 WP(C)/0014690/2021 URMINTI KALEN XESS DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0014691/2021 NATHURAM MAHANANDA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
295 WP(C)/0014692/2021 JAGANNATH PATRA AJT KUMAR SAHOO /1
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VS VS 0
STATE OF ODISHA I
296 WP(C)/0014693/2021 RANJTA TUNGA JAJATI KESHARI KHUNTIA /1
VS VS 0
STATE OF ODISHA I
297 WP(C)/0014694/2021 BIJAY KUMARGIRI DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
298 WP(C)/0014695/2021 MALAY KUMAR PANDA SATYAJT MUKHERJEE /1
VS VS 0
STATE OF ODISHA I
299 WP(C)/0014696/2021 PARAMANANDA SAMANTARAY SASWAT DAS /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0014697/2021 AJT KUMAR KUJUR DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA Il
301 WP(C)/0014698/2021 NABAMI BAG DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
302 WP(C)/0014699/2021 AKSHYAYA PATNAIK SASWAT DAS /1
Vs VS 0
STATE OF ODISHA I
303 WP(C)/0014700/2021 DHANIA BENIA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0014701/2021 SUNITA MISHRA SASWAT DAS /1
VS VS 0
STATE OF ODISHA I
305 WP(C)/0014702/2021 BIPRA CHARAN NAYAK DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
306 WP(C)/0014703/2021 DEBASIS SARKAR DURGESH NARAYAN RATH /1
Vs VS 0
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STATE OF ODISHA I
307 WP(C)/0014704/2021 RAJENDRA KAMAL DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
308 WP(C)/0014705/2021 THAKUR KUMBHAR DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
309 WP(C)/0014706/2021 BARUN KUMAR SETHY DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
310 WP(C)/0014707/2021 KRUSHNA DURGA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
311 WP(C)/0014708/2021 SITA BARUA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
312 WP(C)/0014709/2021 RASMITA SAMANTA DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0014710/2021 LABANYA BARIK RUDRA NARAYAN PARIJA /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0014711/2021 THAKURDAS HEMBRAM DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0014712/2021 BIRANJIT PRADHAN DURGESH NARAYAN RATH /1
Vs VS 0
STATE OF ODISHA I
316 WP(C)/0014713/2021 SUNAKAR ROUT DINESH KUMAR PANDA /1
VS VS 0
STATE OF ODISHA I
317 WP(C)/0014714/2021 SAILA CHANDRA MOHANTA DURGESH NARAYAN RATH /1

VS
STATE OF ODISHA

VS
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318 WP(C)/0014715/2021 DHRUBA CHARAN BEHERA SARADA P.SARANGI /1
VS VS 0
STATE OF ODISHA I
319 WP(C)/0014716/2021 BARUNA MIRDHA DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0014717/2021 GANGADHAR KANHAR DURGESH NARAYAN RATH /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0014718/2021 DURGESWARI PRADHAN KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
322 WP(C)/0014719/2021 AKASH CHANDRA SAHOO KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
323 WP(C)/0014720/2021 SURENDRA BHUYAN SATYA MOHANTY /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0014721/2021 MANASH KUMAR SWAIN KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA Il
325 WP(C)/0014722/2021 ANUSUYA NAYAK KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
326 WP(C)/0014723/2021 CHANDAMANI SINGH KRUSHNA CHANDRA RATH /1
Vs VS 0
THE GOVT. OF ODISHA I
327 WP(C)/0014724/2021 CHINMAYA ROUT KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
328 WP(C)/0014725/2021 BAIDEHI KUMARI BEHERA KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
329 WP(C)/0014726/2021 SAROJPUNAM KISPOTTA KRUSHNA CHANDRA RATH /1
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VS VS 0
THE GOVT. OF ODISHA I
330 WP(C)/0014727/2021 DINABANDHU BEHERA KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
331 WP(C)/0014728/2021 DURGA MADHABA PRADHAN KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
332 WP(C)/0014729/2021 DEBENDRANATH PINGUA KRUSHNA CHANDRA RATH /1
Vs VS 0
THE GOVT. OF ODISHA I
333 WP(C)/0014730/2021 BHABANANDA PRADHAN KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
334 WP(C)/0014731/2021 SARITA BEURIA KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
335 WP(C)/0014732/2021 SAROJKUMAR SAHOO KRUSHNA CHANDRA RATH /1
VS Vs 0
THE GOVT. OF ODISHA I
336 WP(C)/0014733/2021 ABHIMANYU NAYAK KRUSHNA CHANDRA RATH /1
Vs VS 0
THE GOVT. OF ODISHA I
337 WP(C)/0014734/2021 SAMARJEET NAYAK KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. ODISHA I
338 WP(C)/0014735/2021 KALLIPALLI TUKARAM GOPINATH PANDA /1
VS VS 0
STATE OF ODISHA I
339 WP(C)/0014736/2021 JOGESWARI BEHERA KRUSHNA CHANDRA RATH /1
Vs VS 0
THE GOVT. OF ODISHA I
340 WP(C)/0014737/2021 ARSU HEMBRAM SIDHESWAR MOHANTY /1

VS

VS
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STATE OF ODISHA Il
341 WP(C)/0014738/2021 RAMAKANTA JENA KRUSHNA CHANDRA RATH /1
VS VS 0
THE GOVT. OF ODISHA I
342 WP(C)/0014739/2021 HARI SANKAR MISHRA GOPINATH PANDA /1
VS VS 0
STATE OF ODISHA I
343 WP(C)/0014740/2021 ASHISH KUMAR SAHU SHAKTI DATTA TRIPATHY /1
VS VS 0
COLLECTOR, BALANGIR I
344 WP(C)/0014741/2021 PRAFULLA KUMAR ACHARYA LALIT KUMAR MAHARAN /1
VS VS 0
STATE OF ODISHA Il
345 WP(C)/0014742/2021 SHRI KRISHNA HEALTH CARE AND REPROD URRAVEIRESKARCAROEATRE, PURI /1
VS VS 0
STATE OF ODISHA I
346 WP(C)/0014743/2021 DR. SUBASH NAYAK SANGRAMJEET SENAPATI /1
Vs VS 0
VICE CHANCELLOR, UTKAL UNIVERSITY I
347 WP(C)/0014744/2021 GAYATRI MISSION SHAKTI FEDERATION, JOIRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA I
348 WP(C)/0014745/2021 RIPSITA PRIYADARSHINI PATRA BIDYADHAR MANASINGH /1
VS VS 0
STATE OF ODISHA I
349 WP(C)/0014746/2021 DHARMANANDA PRUSTY PRASANTA KUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
350 WP(C)/0014747/2021 KUNTI PAL PK.MOHANTY /1
VS VS 0
COLLECTOR, KALAHANDI I
351 WP(C)/0014748/2021 SAROJINI JENA PRASANTA KUMAR MOHANTY /1
VS VS 0

STATE OF ODISHA
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352 WP(C)/0014749/2021 PRADEEP KUMAR PATTNAIK SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
353 WP(C)/0014750/2021 KALYANI DAS DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
354 WP(C)/0014751/2021 DILIPKUMAR KAR PRADEEP KUMAR ROUT /1
VS VS 0
STATE OF ODISHA I
355 WP(C)/0014752/2021 GANESWAR MAJI SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
356 WP(C)/0014753/2021 PRANAKRUSHNA BEURA PRADEEP KUMAR ROUT /1
VS VS 0
STATE OF ODISHA I
357 WP(C)/0014754/2021 DAMODAR GURU SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
358 WP(C)/0014755/2021 GAYADHAR MAHALIK SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA Il
359 WP(C)/0014756/2021 RAMESH CHANDRA SWAIN SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
360 WP(C)/0014757/2021 BAIKUNTHA NATH MOHANTA SIBA PRASAD PATI /1
Vs VS 0
STATE OF ODISHA I
361 WP(C)/0014758/2021 PRAKASH KUMAR CHHATOI SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0014759/2021 RABINDRA NATH MOHANTY SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0014760/2021 SRIPATI BHOI ROHIT RANJAN RAY /1
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VS VS 0
STATE OF ODISHA I
364 WP(C)/0014761/2021 PURNA CHANDRA SAHU ROHIT RANJAN RAY /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0014762/2021 SAUBHAGYA KUMAR SAHOO DILIPKUMAR SAHU /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0014763/2021 ANIL KUMAR BEHERA CHITTARANJAN PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
367 WP(C)/0014764/2021 SABITRI SAHU SAMARENDRA PATTNAIK /1
VS VS 0
STATE OF ODISHA I
368 WP(C)/0014765/2021 SUKANTI GARTIA AMITAV DAS /1
VS VS 0
STATE OF ODISHA I
369 WP(C)/0014766/2021 RAJIBA LOCHAN PAL ASHUTOSH PANDA /1
VS Vs 0
HEMANT SHARMA I
370 WP(C)/0014767/2021 NIBEDITA PRADHAN AMITAV DAS /1
Vs VS 0
STATE OF ODISHA I
371 WP(C)/0014768/2021 NIRAKRA BEHERA MANOJKUMAR MOHANTY /1
VS VS 0
STATE OF ODISHA I
372 WP(C)/0014769/2021 HADIANI SAHU CHANDRAKANTA NAYAK /1
VS VS 0
THE DIST. AND SUB REGISTRAR, ANGUL I
373 WP(C)/0014770/2021 DR. ASIM MOHANTY SHASHI BHUSAN JENA /1
Vs VS 0
STATE OF ODISHA I
374 WP(C)/0014771/2021 AMULYA ROUT CHANDRAKANTA NAYAK /1

VS

VS
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THE COLLECTOR AND DM, BOUDH I
375 WP(C)/0014772/2021 PRABIR KUMAR DEO V.NARASINGH /1
VS VS 0
COASTAL AQUACULTURE AUTHORITY I
376 WP(C)/0014773/2021 BABAJ CHARAN DAS ULLASH CH.MOHANTY /1
Vs VS 0
STATE OF ODISHA I
377 WP(C)/0014774/2021 KALPANA MAHANTA TUSHAR KANTA NAYAK /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0014775/2021 GOBIND CHANDRA SAHOO SUBASH CHANDRA PUSPALAKA /1
VS VS 0
THE GM, EAST COAST RAILWAY, RAIL SADAN I
379 WP(C)/0014776/2021 PRANGYA PARIMITA MAHANTA PARTHA SARATHI DAS /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0014777/2021 NABAKISHORE JENA SUBASH CHANDRA PUSPALAKA /1
Vs VS 0
THE GM, EAST COAST RAILWAY, RAIL SADAN I
381 WP(C)/0014778/2021 RABINDRA KUMAR SAHOO SUBASH CHANDRA PUSPALAKA /1
VS VS 0
THE GM, EAST COAST RAILWAY, RAIL SADAN I
382 WP(C)/0014779/2021 RABINDRA NATH DASH SUBASH CHANDRA PUSPALAKA /1
VS VS 0
THE GM, EAST COAST RAILWAY, RAIL SADAN I
383 WP(C)/0014780/2021 NIRUPAMA SAHOO SUBASH CHANDRA PUSPALAKA /1
Vs VS 0
THE GM, EAST COAST RAILWAY, RAIL SADAN I
384 WP(C)/0014781/2021 CHAKRADHAR BEHERA GOPINATH MISHRA /1
VS VS 0
STATE OF ODISHA I
385 WP(C)/0014782/2021 NIYATI SAHOO SATYAJT MOHAPATRA /1

VS VS
STATE OF ODISHA
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386 WP(C)/0014783/2021 RAMESH CHANDRA MOHANTY NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
387 WP(C)/0014784/2021 RANJAN KUMAR PARIDA NIRANJAN LENKA /1
VS VS 0
STATE OF ODISHA I
388 WP(C)/0014785/2021 SOUMESH CHANDRA DUTTA ULLASH CHANDRA MOHANTY /1
VS VS 0
STATE OF ODISHA I
389 WP(C)/0014786/2021 MANGALU BEHERA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I
390 WP(C)/0014787/2021 CHINMAYEE PATTNAIK SITIKANT MISHRA /1
VS VS 0
STATE OF ODISHA I
391 WP(C)/0014788/2021 SUDARSAN SAHOO SANGRAM MISHRA /1
VS VS 0
THE STATE COMMNR., RIGHT OF PERSON WITH DISABILITIES, BBSR I
392 WP(C)/0014789/2021 KASTI TURUK SANJIB KUMAR BHANJADEO /1
VS VS 0
STATE OF ODISHA Il
393 WP(C)/0014790/2021 TULASA KADRAKA SANJIB KUMAR BHANJADEO /1
VS VS 0
UNION OF INDIA I
394 WP(C)/0014791/2021 SUKADEV PATTANAIK SANJIB MOHANTY /1
Vs VS 0
STATE OF ODISHA I
395 WP(C)/0014792/2021 LAXMIPRIYA DAS@ PATRA BAIJAYANTI MOHANTY /1
VS VS 0
STATE OF ODISHA I
396 WP(C)/0014793/2021 GITA MALLIK SANJIB MOHANTY /1
VS VS 0
STATE OF ODISHA I
397 WP(C)/0014794/2021 PRADEEP KUMAR BARIK JYOTIRMAY GUPTA /1
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VS VS 0
STATE OF ODISHA I
398 WP(C)/0014795/2021 RAMA CHANDRA PADHY JYOTIRMAY GUPTA /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0014796/2021 HRUDANANDA PRUSTY PRASANTA KUMAR NANDA /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0014797/2021 SASHI BHUSAN MISHRA SURYAKANTA DASMOHAPATRA /1
Vs VS 0
SECY TO SCHOOL AND MASS EDU. I
401 WP(C)/0014798/2021 CATHOLIC CORP., CTC BBSR DIOCESS SANJIB MOHANTY /1
VS VS 0
STATE OF ODISHA I
402 WP(C)/0014799/2021 SASHIKANTA NANDA BIBHUTI BHUSAN MISHRA /1
VS VS 0
STATE OF ODISHA I
403 WP(C)/0014800/2021 LOKANATH BEHERA DEBAJYOTI CHATTERJEE /1
VS Vs 0
SUB COLLECTOR, DHENKANAL I
404 WP(C)/0014801/2021 TAPAN KUMAR NANDA BIBHUTI BHUSAN MISHRA /1
Vs VS 0
STATE OF ODISHA I
405 WP(C)/0014802/2021 HEMALATA RAY LAXMIKANTA MOHANTY /1
VS VS 0
STATE OF ODISHA I
406 WP(C)/0014803/2021 PUSPANJALI PRADHAN ANAM CHARAN PANDA /1
VS VS 0
STATE OF ODISHA I
407 WP(C)/0014804/2021 SUBHRANSU MOHAN DASH MANMAYA KUMAR DASH /1
Vs VS 0
STATE OF ODISHA I
408 WP(C)/0014805/2021 SUSHANTA PADHI SATYAJT MOHAPATRA /1

VS

VS
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MD, SUNDARAM FINANCE LTD.

I

409 WP(C)/0014806/2021 BHARATI PATRA ASHOK KUMAR MOHAPATRA /1
VS VS 0
THE TAHASILDAR, KONIS| I
410 WP(C)/0014807/2021 SANJUKTA YUBA SANGATHAN DR. BINODA KUMAR MISHRA /1
Vs VS 0
UNION OF INDIA I
411 WP(C)/0014808/2021 NRUSINGHA CHARAN PARAMGURU ASHOK KUMAR MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
412 WP(C)/0014809/2021 PRAVAT KUMAR SAHOO K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
413 WP(C)/0014810/2021 SAMERENDRA MOHAPATRA SRINIVAS MOHANTY /1
VS VS 0
STATE OF ODISHA I
414 WP(C)/0014811/2021 TAPASRANJAN KHUNTIA DEEPALI MAHAPATRA /1
Vs VS 0
STATE OF ODISHA I
415 WP(C)/0014812/2021 RAJENDRA KUMAR TRIPATHY DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
416 WP(C)/0014813/2021 RAMA CHANDRA MISHRA DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
217 WP(C)/0014814/2021 ABINASH PRADHAN NIRANJAN LENKA /1
Vs VS 0
STATE OF ODISHA I
418 WP(C)/0014815/2021 DR. SIDDHANTA KAR DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
419 WP(C)/0014816/2021 BRAJA KISHORE MISHRA DEEPALI MAHAPATRA /1

VS
STATE OF ODISHA

VS
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420 WP(C)/0014817/2021 DURGA PRASAD SAMANTARAY DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
421 WP(C)/0014818/2021 AJAY KUMAR AGRAWAL DHIRENDRA KUMAR DAS /1
VS VS 0
EE, TPCODL I
422 WP(C)/0014819/2021 PRABIR KUMAR DEO V.NARASINGH /1
VS VS 0
COASTAL AQUACULTURE AUTHORITY I
423 WP(C)/0014820/2021 DEBARCHAN BHAINSA D.R.NANDA /1
VS VS 0
STATE OF ODISHA I
424 WP(C)/0014821/2021 AJODHYA NATH NAIK GYANENDRA CHANDRA SWAIN /1
VS VS 0
CHAIRMAN CUM MD, MCL, SAMBALPUR I
425 WP(C)/0014822/2021 ASISH RANJAN PADHI ASHOK KUMAR SAHOO /1
VS VS 0
SUMITRA PADHI I
426 WP(C)/0014823/2021 ARUN KUMAR PANIGRAHI PRMISHRA /1
VS VS 0
STATE OF ODISHA Il
427 WP(C)/0014824/2021 MINAKSHI BEHERA@ SWAIN ASHOK KUMAR SAHOO /1
VS VS 0
GOBINDA BEHERA I
428 WP(C)/0014825/2021 SHIBA SUNDAR SAHOO BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
COLLECTOR AND DM, CUTTACK I
429 WP(C)/0014826/2021 STATE OF ODISHA ADDL. GOVT. ADVOCATE /1
VS VS 0
NAMITA MANJARI BEHERA I
430 WPCRL/0000058/2021 DR.M.NOUMANN SADIQ AVIJT PATNAIK /10
VS VS 0
STATE OF ODISHA I
431 ABLAPL/0005268/2021  GANESH NIAL BISHNU PRASAD OJHA MAHILA P.S. BUXIBAZAR /82 /2020
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VS VS S.D.JM.,.CUTTACK SADAR(Cuttack)
STATE OF ODISHA GR/0001205/2020

432 ABLAPL/0005269/2021  JOGI @ JOGENDRA MAHARANA SANTOSH KUMAR KANUNGO JATNI P.S. /165 /2021
VS VS JMFC, JATNI(Khordha *)
STATE OF ODISHA GR/0000180/2021

433 ABLAPL/0005270/2021  KHAGESWAR BARIK PRIYA RANJAN SINGH 110
VS VS S.D.JM.-CIVIL JUDGE (JD),DHENKANAL (Dhenkanal)
UNION OF INDIA (RAILWAY) 2(C)CC/0000006/2021

434 ABLAPL/0005271/2021  SWADHIN MAJI PUSPAMITRA MOHAPATRA KUJANGA /122 /2021
Vs VS JM.F.C.,KUJANG(Jagatsinghapur *)
STATE OF ODISHA GR/0000400/2021

435 ABLAPL/0005272/2021 ~ CHAKRADHAR SATPATHY SISIR KUMAR PUROHIT DHANUPALI /130 /2021
VS VS SPL.JUDGE SAMBALPUR(Sambalpur)
STATE OF ODISHA Spl/0000028/2021

436 ABLAPL/0005273/2021  BINODINI PANDA SANTANU KUMAR SARANGI CAPITAL P.S. /240 /2021
VS VS S.D.JM..BHUBANESWAR(Khordha*)
STATE OF ODISHA CT/0002262/2021

437 ABLAPL/0005274/2021  SUNIL KUMAR PATEL ARUN KUMAR BUDHIA SUNDARGARH SADAR /82 /2021
VS Vs S.D.JM.-CIVIL JUDGE (SD),SUNDERGARH(Sundargarh)
STATE OF ODISHA GR/0000443/2021

438 ABLAPL/0005275/2021  NRUSHINGH SUTAR SATYABRATA MOHANTY RAJKANIKA /124 /2021
Vs VS JM.F.C,AUL (Kendrapara*)
STATE OF ODISHA GR/0000235/2021

439 ABLAPL/0005276/2021  JUDHISTIRA SAHU TRILOCHAN NANDA MUDANPUR RAMPUR /169 /2020
VS VS JM.F.C. MADANPUR-RAMPUR(K a ahandi)
STATE OF ODISHA CT/0000316/2020

440 ABLAPL/0005277/2021  KALIA @ K.T JAGANNATH DAS PRADEEP KUMAR PANDA SEA BEACH /82 /2021
VS VS JUVENILE JUSTICE BOARD , PURI(Puri)
STATE OF ODISHA Juv/0000021/2021

441 ABLAPL/0005278/2021  DEBAKI DALAI @ DEBAKI SABAR SOUBHAGYA KUMAR DASH R.UDAYAGIRI /32 /2005
Vs VS JM.F.C,R.UDAYAGIRI(Ggjapati *)
STATE OF ODISHA GR/0000101/2005

442 ABLAPL/0005279/2021 ~ DEBANANDA BISWAL JUGALA KISHORE PANDA PARJANG /134 /2021

VS

VS
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STATE OF ODISHA Spl/0000019/2021
443 ABLAPL/0005280/2021  PREMPRAKASH DIXIT PURNA CHANDRA MOHARANA MAHILA P.S. BUXIBAZAR /29 /2021
VS VS S.D.JM.,CUTTACK SADAR(Cuttack)
STATE OF ODISHA GR/0000359/2021
444 ABLAPL/0005281/2021  SONALIKA MOHAPATRA JUGALA KISHORE PANDA KUCHINDA /284 /2019
Vs VS S.D.JM.-CIVIL JUDGE (JD),K UCHINDA (Sambal pur)
STATE OF ODISHA GR/0000752/2019
445 ABLAPL/0005282/2021  TAPINDRA SUNA SUSHANTA KU JOSHI KHAPRAKHOL /41 /2021
VS VS S.D.JM.-CIVIL JUDGE (JD),PATNAGARH(Balangir)
STATE OF ODISHA GR/0000242/2021
446 ABLAPL/0005283/2021  MITU DAS GHANASHYAM MUDULI BHUBAN /91 /2021
VS VS JM.F.C.,BHUBAN(Dhenkanal)
STATE OF ODISHA GR/0000085/2021
447 ABLAPL/0005284/2021  SASHI BHUTIA SURYAKANTA DWIBEDI KANIHA /97 /2021
VS VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0000643/2021
448 ABLAPL/0005285/2021  PURNA CHANDRA NAIK PARTHA SARATHI NAYAK KHANDAPARA /108 /2020
Vs VS JM.F.C. KHANDAPARA (Nayagarh *)
STATE OF ODISHA GR/0000104/2020
449 ABLAPL/0005286/2021  RAHIM MAHAMMAD PARTHA SARATHI NAYAK COLLIERY /148 /2021
VS VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0000672/2021
450 ABLAPL/0005287/2021  BABULAL JENA MANORANJAN MISHRA MARINE PST TALCHUA /42 /2021
VS VS JM.F.C., RAINAGAR(K endrapara*)
STATE OF ODISHA GR/0000171/2021
451 ABLAPL/0005288/2021  NARAYAN NAYAK MANORANJAN MISHRA RAJINAGAR /5 /2010
Vs VS JM.F.C., RAINAGAR(K endrapara *)
STATE OF ODISHA GR/0000022/2010
452 ABLAPL/0005289/2021  SUBHASISDAS BISHNUBRATA SINGH BALASORE TOWN /80 /2021
VS VS S.D.JM.,BALASORE(Baleshwar)
STATE OF ODISHA CT/0000273/2021
453 ABLAPL/0005290/2021  SUBHENDRA KUMAR BISWAL ADITI HOTA COLLIERY /150 /2021
VS VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)

STATE OF ODISHA
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454 ABLAPL/0005291/2021  LUCKY @ ANNADA PRASAD MOHANTY SMRUTI RANJAN PATI CHANDIPOSH PS /9 /2021
Vs VS S.D.JM.-CIVIL JUDGE (SD),BONAI(Sundargarh)
STATE OF ODISHA GR/0000083/2021
455 ABLAPL/0005292/2021  BANAMALI BHUTIA SURYAKANTA DWIBEDI KANIHA /97 /2021
VS VS S.D.JM. CIVIL JUDGE (JD), TALCHER(Anugul *)
STATE OF ODISHA GR/0000643/2021
456 ABLAPL/0005293/2021  CHHABI GAHIR RAMDAS ACHARY JONK /61 /2021
Vs VS S.D.JM.-CIVIL JUDGE (JD),NAWAPARA (Nuapada *)
STATE OF ODISHA CT/0000159/2021
457 ABLAPL/0005294/2021 ~ SARASWATI PATRA ASHOK KUMAR SAHOO RAJINAGAR /169 /2021
VS VS JM.F.C., RAINAGAR(K endrapara *)
STATE OF ODISHA GR/0000202/2021
458 ABLAPL/0005295/2021  SACHIN SAURAV MOHANTY @ RAKI MOHANSANTOSH KUMAR PATTANAIK BADAGODA P.S. /122 /2021
Vs VS S.D.JM.,BHUBANESWAR(K hordha *)
STATE OF ODISHA CT/0002148/2021
459 ABLAPL/0005296/2021  SAMARAJT NAYAK BHABANI SHANKAR DASPARIDA G.UNDYAGIRI /131 /2019
VS VS JM.F.C..G.UDAYAGIRI(Kandhamal)
STATE OF ODISHA GR/0000386/2019
460 ABLAPL/0005297/2021  GAYADHAR PARIHARI SATYAJT MOHAPATRA (2) PIRAHAT P.S/63 /2021
VS VS S.D.JM.,BHADRAK (Bhadrak *)
STATE OF ODISHA GR/0001101/2021
461 ABLAPL/0005298/2021  JAYANTA KUMAR MOHAPATRA SUSIL KUMAR PATTNAIK JAJPUR TOWN /107 /2021
VS Vs S.D.JM.,JAJPUR(Jgjapur *)
STATE OF ODISHA CT/0000597/2021
462 ABLAPL/0005299/2021  SUDHIR KUMAR TIYU @ BIRU SATYAJT MOHAPATRA (2) KALINGA NAGAR /44 /2020
Vs VS SPL.JUDGE,JAJPUR(Jgjapur *)
STATE OF ODISHA Spl/0000017/2020
463 ABLAPL/0005300/2021  RAJESH KUMAR SHAW PRIYA RANJAN SINGH MOTANGA /62 /2021
VS VS S.D.JM.-CIVIL JUDGE (JD),DHENKANAL (Dhenkanal)
STATE OF ODISHA GR/0000443/2021
464 ABLAPL/0005301/2021  DEBENDRA RANA NALINI KANTA DASH JATNI P.S. /173 /2021
VS VS JMFC, JATNI(Khordha *)
STATE OF ODISHA GR/0000188/2021
465 ABLAPL/0005302/2021  KALANDI NAYAK @ KALIA SATYA NARAYAN MISHRA (4) TIHIDI /321 /2019
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VS VS S.D.JM.,BHADRAK (Bhadrak *)
STATE OF ODISHA GR/0001322/2019
466 ABLAPL/0005303/2021  PINTU ROUT MANAS CHAND ANANDAPUR /66 /2021
Vs VS S.D.JM.-CIVIL JUDGE (JD),ANANDPUR(Kendujhar)
STATE OF ODISHA GR/0000091/2021
467 ABLAPL/0005304/2021  BHOLANATH RAY SUKANTA KUMAR DALAI KALIMELA /87 /2021
VS VS JM.F.C.MOTTU AT M.V.79(Malkangiri *)
STATE OF ODISHA GR/0000148/2021
468 ABLAPL/0005305/2021  BIJAY KUMAR ROUTRAY SUKANTA KUMAR DALAI JATNI P.S. /194 /2021
Vs VS JMFC, JATNI(Khordha *)
STATE OF ODISHA GR/0000207/2021
469 ABLAPL/0005306/2021  RAMA CHANDRA RANASINGH @ RAMA RANASIRISARASAD MOHAPATRA JODAPADAR /115 /2021
VS VS S.D.JM.,PURI(Puri)
STATE OF ODISHA GR/0001244/2021
470 ABLAPL/0005307/2021  KALPANA PRADHAN JAGANNATH KAMILA MANAMUNDA /36 /2021
VS VS JM.F.C..KANTAMAL (Baudh *)
STATE OF ODISHA CT/0000063/2021
471 ABLAPL/0005308/2021  ARJUNA SAHOO TARA PRASAD MOHAPATRA BRAHMAGIRI /62 /2021
VS Vs 0
STATE OF ODISHA I
472 ABLAPL/0005309/2021  BIRA KISHORE LENKA JAGANNATH KAMILA SEA BEACH /34 /2021
Vs VS 0
STATE OF ODISHA I
473 ABLAPL/0005310/2021  MAMALI @ SUNIL MOHAPATRA AMIT KUMAR NATH ANGUL SADAR PS /216 /2021
VS VS 0
STATE OF ODISHA I
474 ABLAPL/0005311/2021  NAJMA BIBI ROHIT RANJAN RAY 110
VS VS 0
STATE OF ODISHA I
475 ABLAPL/0005312/2021  SUBARNABALA @ SUBARNAMALA SAHU ~ SANGRAM KESHARI ROUT PURUNAKATAK /35 /2021
Vs VS 0
STATE OF ODISHA I
476 ABLAPL/0005313/2021  RANJT MAJHI @ RANJT KUMAR MAJHI NALINI KANTA DASH JATNI P.S. /173 /2021

VS

VS
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STATE OF ODISHA Il

477 ABLAPL/0005314/2021  DHIRAJMOHAPATRA @ DHIRAJKUMAR MOHMYRANRKANTA DASH JATNI P.S. /173/2021
VS VS 0
STATE OF ODISHA I

478 ABLAPL/0005315/2021  MAHESWAR PANDA SANGRAM KESHARI ROUT DHARMASALA /191 /2021
VS VS 0
STATE OF ODISHA I

479 ABLAPL/0005316/2021  CHITTARANJAN MOHANTY SAMARENDRA PATTNAIK BADAMBADI /115 /2021
VS VS 0
STATE OF ODISHA I

480 ABLAPL/0005317/2021  BASANTA NAG ASHISKUMAR MISHRA TITILAGARH /109 /2021
VS VS 0
STATE OF ODISHA Il

481 ABLAPL/0005318/2021 ~ DEBANANDA KUMBHAR ASHISKUMAR MISHRA TITILAGARH /109 /2021
VS VS 0
STATE OF ODISHA I

482 ABLAPL/0005319/2021  PRABIN NAYAK PRASANTA KUMAR JENA NILGIRI /110 /2021
Vs VS 0
STATE OF ODISHA I

483 ABLAPL/0005320/2021  SUNAKAR BEURA ASHOK KUMAR SAHOO MARSHAGHAI /193 /2021
VS VS 0
STATE OF ODISHA I

484 ABLAPL/0005321/2021  BOUDA NAIK SAROJKUMAR DASH KAMAKHYANAGAR /74 /2021
VS VS 0
STATE OF ODISHA I

485 ABLAPL/0005322/2021  RASHMI RANJAN PANDA @ LALU PANDA  SATYA RANJAN MULIA DHARMASALA /184 /2021
VS VS 0
STATE OF ODISHA I

486 ABLAPL/0005323/2021  BIBHUTI BHUSAN SETHI @ PRATAP MANOJKUMAR MALLICK PATTAMUNDAI /222 /2021
VS VS 0
STATE OF ODISHA I

487 ABLAPL/0005324/2021  SUNIL MALLIK MANOJKUMAR MALLICK PATTAMUNDAI /542 /2020
VS VS 0

STATE OF ODISHA
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488 ABLAPL/0005325/2021  DILLIPKUMAR NAYAK AMITAV TRIPATHY /10
VS VS 0
STATE OF ODISHA I
489 ABLAPL/0005326/2021  ARJUN JAL ANAM CHARAN PANDA PATNAGARH /80 /2021
VS VS 0
STATE OF ODISHA I
490 ABLAPL/0005327/2021  UMASANKAR BHUE JYOTIRMAY GUPTA LARAMBA /22 /2021
VS VS 0
STATE OF ODISHA I
491 ABLAPL/0005328/2021  JYOTHIRMAY! BARAL SMRUTI RANJAN MOHAPATRA KHURDA P.S. /84 /2021
VS VS 0
STATE OF ODISHA I
492 ABLAPL/0005329/2021  DAITARI RANA MAHESDAS BALLIGUDA /39 /2021
VS VS 0
STATE OF ODISHA I
493 ABLAPL/0005330/2021  DEEPAK KUMAR BEHERA CHITTA RANJAN DASH KHANDAGIRI P.S. /635 /2019
VS VS 0
STATE OF ODISHA I
494 ABLAPL/0005331/2021  T.ERAYYA @ T.VERAYA SATYA SHIVA DASH JARADA /83 /2018
VS VS 0
STATE OF ODISHA Il
495 ABLAPL/0005332/2021  RANJAN ROUT BIKARAM RATH GURUDIJHATIA /41 /2021
VS VS 0
STATE OF ODISHA I
496 ABLAPL/0005333/2021  BISWARANJAN NAYAK RITURANJAN CHHOTARAY KRUSHNA PRASAD /35 /2021
Vs VS 0
STATE OF ODISHA I
497 ABLAPL/0005334/2021  DIPU @ NIHAR RANJAN DAS BIBHUTI RANJAN MOHANTY RAJKANIKA /108 /2013
VS VS 0
STATE OF ODISHA I
498 ABLAPL/0005335/2021  PANDIT ACHUTANANDA TRIPATHY SUJIT KUMAR DAS CUTTACK SADAR /204 /2021
VS VS 0
STATE OF ODISHA I
499 ABLAPL/0005336/2021  APARTI DAS MANOJBIHARI DAS PURIGHAT /47 /2021
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VS VS 0
STATE OF ODISHA I

500 ABLAPL/0005337/2021  BALDEVBHAI SANKABHAI RABARI DEVASHIS PANDA HARABHANGA /18 /2021
VS VS 0
STATE OF ODISHA I

501 ABLAPL/0005338/2021  CHITARANJAN MOHAPATRA SATYA RANJAN MULIA JAGATPUR /142 /2021
VS VS 0
STATE OF ODISHA I

502 ABLAPL/0005339/2021  SK.JUNED AHEMAD @ PYARA GUNA SATYA RANJAN MULIA JAGATPUR /136 /2021
Vs VS 0
STATE OF ODISHA I

503 ABLAPL/0005340/2021  RASMITA BISWAL ALOK KUMAR PANDA BAIDYANATHPUR /21 /2021
VS VS 0
STATE OF ODISHA I

504 ABLAPL/0005341/2021  PRASANTA BAL @ BAGULA SUSANTA KUMAR BARAL KHUNTUNI /44 /2021
VS VS 0
STATE OF ODISHA I

505 ABLAPL/0005342/2021  LALATENDU BHOI @ TIMA RANJAN KUMAR PRADHAN PURI SADAR /248 /2020
VS Vs 0
STATE OF ODISHA I

506 ABLAPL/0005343/2021  BHAGABAN ROUT PRADEEP KUMAR DAS /10
Vs VS 0
STATE OF ODISHA I

507 ABLAPL/0005344/2021  SUDHAKAR ROUT PRADEEP KUMAR DAS 110
VS VS 0
STATE OF ODISHA I

508 ABLAPL/0005345/2021  KISHORE KU GHADEI GAGAN BIHARI SINGH BHAWANIPATNA SADAR /40 /2021
VS VS 0
STATE OF ODISHA I

509 ABLAPL/0005346/2021 ~ SAMBHUNATH @ RAJA GHADEI SOUMYA RANJAN DAS PLANTSITE /104 /2021
Vs VS 0
STATE OF ODISHA I

510 ABLAPL/0005347/2021  MUNA @ SANJAY KUMAR SAMANTARAY  KOUSIK ANANDA GURU PIPLI /221 /2012

VS

VS
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STATE OF ODISHA I
511 ABLAPL/0005348/2021  DIPU @ NIHAR RANJAN DAS BIBHUTI RANJAN MOHANTY RAJKANIKA /118 /2015
VS VS 0
STATE OF ODISHA I
512 ABLAPL/0005349/2021  MAHENDRA SAMAL SUSANTA KUMAR BARAL MAHANGA /81 /2021
Vs VS 0
STATE OF ODISHA I
513 ABLAPL/0005350/2021  PRAKASH KUMAR DALEI @ PAPU RANJAN KUMAR PRADHAN KRUSHNA PRASAD /40 /2021
VS VS 0
STATE OF ODISHA I
514 ABLAPL/0005351/2021  HINA BEHERA GIRISH CHANDRA SAHU PURUSHOTTAMPUR /110 /2005
VS VS 0
STATE OF ODISHA I
515 ABLAPL/0005352/2021  HEMANTA BAISAKH @ BAPUN SURESH KUMAR PANDA SIMULIA /70/2021
VS VS 0
STATE OF ODISHA I
516 ABLAPL/0005353/2021  HEMANTA BAISAKH @ BAPUN SURESH KUMAR PANDA SIMULIA /75 /2021
Vs VS 0
STATE OF ODISHA I
517 ABLAPL/0005354/2021  SANIA @ UDHABA MAHALIK DEBASISH SAMAL TIHIDI /21 /2021
VS VS 0
STATE OF ODISHA I
518 ABLAPL/0005355/2021  AJAY KUMAR JENA NIKUNJA KUMAR ROUT CUTTACK SADAR /196 /2021
VS VS 0
STATE OF ODISHA I
519 ABLAPL/0005356/2021 ~ CHANDRAKANTA BEURA ASHOK KUMAR SAHOO MARSHAGHAI /193 /2021
Vs VS 0
STATE OF ODISHA I
520 ABLAPL/0005357/2021 ~ RAGHABA CHANDRA BARIK @ RAGHABA BARIRANKA S. SATAPATHY NAYAKOT /12 /2021
VS VS 0
STATE OF ODISHA I
521 ABLAPL/0005358/2021  BHUA @HEMANTA BEHERA ASHOK KUMAR PATTANAIK KHUNTUNI /24 /2021

VS
STATE OF ODISHA

VS
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522 ABLAPL/0005359/2021  BIHARI OJHA DEBASIS TRIPATHY GOP /166 /2021
VS VS 0
STATE OF ODISHA I
523 ABLAPL/0005360/2021  RAJALAXMI SAHOO ARIJEET MISHRA CHHEND /72 /2020
VS VS 0
STATE OF ODISHA I
524 ABLAPL/0005361/2021  RAGHUNATH SAMANTASINGHAR ARIJEET MISHRA MARSHAGHAI /186 /2021
VS VS 0
STATE OF ODISHA I
525 ABLAPL/0005362/2021  NIRMALA MAJHI ABHISHEK DASH KHUNTA /108 /2021
VS VS 0
STATE OF ODISHA I
526 ABLAPL/0005363/2021  BHAGABAT RAJGURU PRIYA RANJAN SINGH DHENKANAL TOWN /160 /2021
VS VS 0
STATE OF ODISHA I
527 ABLAPL/0005364/2021  PRAKASH JENA @ KULU GOBINDA CHANDRA DAS KHANDAGIRI P.S. /120 /2015
VS VS 0
STATE OF ODISHA I
528 ABLAPL/0005365/2021  AMAYA MALLICK GOBINDA CHANDRA DAS KHANDAGIRI P.S. /120 /2015
VS VS 0
STATE OF ODISHA Il
529 ABLAPL/0005366/2021  MOHAMMED SAPHIQ QURESHI SIDHESWAR MALLIK /10
VS VS 0
STATE OF ODISHA I
530 ABLAPL/0005367/2021  JANAKI BALLAVA MOHANTY BIDYALOK MOHAPATRA NARASINGHPUR /27 /2021
Vs VS 0
STATE OF ODISHA I
531 ABLAPL/0005368/2021  SITAKANTA MOHANTY BIDYALOK MOHAPATRA NARASINGHPUR /27 /2021
VS VS 0
STATE OF ODISHA I
532 ABLAPL/0005369/2021  SK. SANAWARALLI ARIJEET MISHRA BHANDARIPOKHARI /129 /2021
VS VS 0
STATE OF ODISHA I
533 ABLAPL/0005370/2021  PRITIRANJAN SAHOO @ DINESH SUSANTA KUMAR BARAL GURUDIJHATIA /43 /2021
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VS VS 0
STATE OF ODISHA I

534 ABLAPL/0005371/2021  PRASANTA KUMAR PATRA AMULYA RATNA PANDA CHOUDWAR /147 /2021
VS VS 0
STATE OF ODISHA I

535 ABLAPL/0005372/2021  SANTOSH SAHU ANIRUDAH DAS MANAMUNDA /39 /2021
VS VS 0
STATE OF ODISHA I

536 ABLAPL/0005373/2021  MANTU SAHU ANIRUDHA DAS MANAMUNDA /39 /2021
Vs VS 0
STATE OF ODISHA I

537 ABLAPL/0005374/2021  PRADIPTA KUMAR DAS AMULYA RATNA PANDA INDUSTRIAL /51 /2021
VS VS 0
STATE OF ODISHA I

538 ABLAPL/0005375/2021  ABUA @ SANTOSH KUMAR SATHUA SAPAN KUMAR LENKA JANKIA P.S. /63 /2019
VS VS 0
STATE OF ODISHA I

539 ABLAPL/0005376/2021  SARAT KUMAR SARANGI SUKANTA KUMAR NAYAK JAJPUR TOWN /131 /2021
VS Vs 0
STATE OF ODISHA I

540 ABLAPL/0005377/2021  SUSHANTA KUMAR MOHAPATRA PRASANT KUMAR BARIK BONTH /55 /2021
Vs VS 0
STATE OF ODISHA I

541 ABLAPL/0005378/2021  SANTOSH MOHAPATRA SAPAN KUMAR LENKA LAXMISAGAR P.S. /124 /2021
VS VS 0
STATE OF ODISHA I

542 ABLAPL/0005379/2021  MOHAMMED SAPHIQ QURESHI SIDHESWAR MALLIK 110
VS VS 0
STATE OF ODISHA I

543 ABLAPL/0005380/2021  JATADHARI LENKA SUSANTA KUMAR NAYAK /10
Vs VS 0
STATE OF ODISHA I

544 ABLAPL/0005381/2021 ~ SAMRAT @ SAMRAT KESHARI OJHA PRAFULLA KU BISWAL RAJKANIKA /123 /2021

VS

VS
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STATE OF ODISHA I

545 ABLAPL/0005382/2021  ANANTA NARAYAN LENKA SUSANTA KUMAR NAYAK 110
VS VS 0
STATE OF ODISHA I

546 ABLAPL/0005383/2021  DEBASISH ROY SUBHENDU KUMAR NAYAK BIDANASI /206 /2020
Vs VS 0
STATE OF ODISHA I

547 ABLAPL/0005384/2021  KRUSHNA CHANDRA ROUT @ KASI AKSHAYA KUMAR SAHOO 110
VS VS 0
STATE OF ODISHA I

548 ABLAPL/0005385/2021  ARJUN JAL AKASHAYA KUMAR SAHOO PATNAGARH /80 /2021
VS VS 0
STATE OF ODISHA I

549 ABLAPL/0005386/2021  SUSANTA PALEI @ SUSHANT KUMAR PALEI RABINDRA NATH PANDA BAIDESWAR /31 /2021
VS VS 0
STATE OF ODISHA I

550 ABLAPL/0005387/2021  SANATAN NIAL AKSHAYA KUMAR SAHOO KOMNA PS /92 /2021
Vs VS 0
STATE OF ODISHA I

551 ABLAPL/0005388/2021  TUSHAR KANTI DAS SOMADARSAN MOHANTY CHANDRASEKHARPUR /485 /2019
VS VS 0
STATE OF ODISHA I

552 ABLAPL/0005389/2021  PRADEEP BINDHANI ABHISHEK DASH BADSAHI /82 /2021
VS VS 0
STATE OF ODISHA I

553 ABLAPL/0005390/2021  SAHERA BIBI M.AALI BASUDEVPUR /83 /2009
Vs VS 0
STATE OF ODISHA I

554 ABLAPL/0005391/2021  JANMEJAYA SAHOO BIJAY KUMAR MOIHANTY BADACHANA /122 /2021
VS VS 0
STATE OF ODISHA I

555 ABLAPL/0005392/2021  HADIBANDHU SAHU SUBRATA PANDA RENGALI DAM SITE /52 /2021

VS
STATE OF ODISHA

VS
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556 ABLAPL/0005393/2021  ROHAN PINAYAK MOHANTY @ RICHI DEVASHIS PANDA JAGATSINGPUR /167 /2021
VS VS 0
STATE OF ODISHA i

557 WPC(OA)/0000366/2019 ~ KAMAL LOCHAN MOHANTY M/S PRASANNA KUMAR MISHRA /1
VS VS 0

STATE OF ODISHA

I

558 WPC(OA)/0000468/2019  PRADYUMNA KUMAR PARIDA M/S TAPAN KUMAR BISWAL, N. BIDHAR, A.K. MOHARATRA
VS VS 0
STATE OF ODISHA I
559 WPC(OA)/0000477/2019  SUBASH CHANDRA KANHAR M/SK.C. SAHU, R. DAS, D.K. MAHALIK /1
VS VS 0
STATE OF ODISHA I
560 WPC(OA)/0000590/2019  KEDAR BEHERA M/S SRIKANTA KUMAR NATH, S. PRADHAN, T.K. BISWAL
VS VS 0
STATE OF ODISHA I
561 WPC(OA)/0000591/2019  BIBHUTI BHUSAN NAYAK M/S SRIKANTA KUMAR NATH, S. PRADHAN, T.K. BISWAL
VS VS 0
STATE OF ODISHA I
562 WPC(OA)/0000592/2019  GORA CHAND BARIK M/S SRIKANTA KUMAR NATH, S. PRADHAN, T.K. BISWAL
VS VS 0
STATE OF ODISHA Il
563 WPC(OA)/0000631/2019  PABITRA MOHAN PATTNAIK M/S P. MOHAPTRA /1
VS VS 0
STATE OF ODISHA I
564 WPC(OA)/0000754/2019 ~ RAMAKANTA BEHERA M/S RAMAKANTA SAHOO, PK. KHATEI /1
Vs VS 0
STATE OF ODISHA I
565 WPC(OA)/0000755/2019  GOURAHARI SHIAL M/S RAMAKANTA SAHOO, P.K. KHATEI, S. MOHANTY/ /
VS VS 0
STATE OF ODISHA I
566 WPC(OA)/0001094/2019  SULAGNA PATTAJOSHI M/S. SURYANARAYAN PATTNAIK, U.PATTNAIK, SMOHAPATRA, K.C.PANIGRAHY
VS VS 0
STATE OF ODISHA I
567 WPC(OA)/0001116/2019  RAJESH KUMAR PADHY M/S. RAMAKANTA SAHOO, R.ROY, MISSA.MOHANTY/ EMOHANTY, A.R.MISHRA
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VS VS 0
STATE OF ODISHA I

568 WPC(OA)/0001125/2019  RAGHUNATH PATNAIK M/S. S.SK.SUBUDHI, SK.SUBUDHI /1
VS VS 0
STATE OF ODISHA I

569 WPC(OA)/0001168/2019  JUGAL KISHORE MOHARANA M/S. TAPOBANTA BARIK, K.C.MOHAPATRA, A.PATI, O.PRADHAN
VS VS 0
STATE OF ODISHA I

570 WPC(OAC)/0004456/2011  BUDHIA DAKUA M/S. D.ROUTRAY, P.K.SAHOO /1
Vs VS 0
STATE OF ODISHA I

571 WPC(OAC)/0004462/2011  JAGADISH CHANDRA MOHANTY M/S. D.ROUTRAY, P.K.SAHOO /1
VS VS 0
STATE OF ODISHA I

572 WPC(OAC)/0004463/2011 BADAL KUMAR JENA M/S. D.K.MOHAPATRA, P.K.SAHOO /1
VS VS 0
STATE OF ODISHA I

573 WPC(OAC)/0004539/2011  MITRA SANKAR NANDA M/S. M.R.PRADHAN, M.BEHERA /1
VS Vs 0
STATE OF ODISHA I

574 WPC(OAC)/0004616/2011 DAYANIDHI SAHOO M/S. DHULIRAM PATTANAYAK, N.SPANDA, N.BISWAL/
Vs VS 0
STATE OF ODISHA I

575 CONTC(CP)/0000165/2019 BIJAYA KUMAR JENA M/S PRADEEP KUMAR MAHAPATRA, N. PATRA, A.N. HOTA

576

577

VS

CONTC(CPC)/0000107/2017 MADHUSUDAN MISHRA

VS 0
SURESH CHANDRA MOHAPATRA, PRINCIPAL SECRETARY, FOREST AND ENVIRONMENT DEPT.  //

M/S. SIDHESWAR MALLIK, P.C.DAS /1

VS 0

VS

MADHUSUDAN PADHY, PRINCIPAL SECRETARY TO GOVT. OF ODISHA, RURAL DEVELOPMENT DEPTT.
RVWPET(RPC)/0000037/201BHIKARI CHARAN PRADHAN

VS
STATE OF ODISHA

M/S. BHAKTA RANJAN BARICK, S.K.PARIDA, B.B.PRADHAN
VS 0
I
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1 1/2021 RATNAKAR PALAI-MP M/S.SRINIVAS MISRA
MSA/1/2007

2 712021 N.SUSHEELA DEVI@N.SUSILA DEVI-MP M/S.DHANANJAYA MUND
SAO/4/2018

3 8/2021 AKHILA KUMAR ROULA-MP MANOJKUMAR KHUNTIA
WPC(OAPC)/130/2016

4 9/2021 AKHILA KUMAR ROULA-MP MANOJKUMAR KHUNTIA
WPC(OAPC)/130/2016

5 32/2021 RAMESH CH. SAHU-MP M/S.B.H.MOHANTY,D.P.MOHANTY ,RK.NAYAK,JK.M
FA/114/2001

6 34/2021 PRIYARANJAN DASH-MP SIDHESWAR MOHANTY
TRPCRL/36/2021

7 35/2021 NARENDRA-MP M/S.A MUKHERJI
SA/156/1996

8 36/2021 NARENDRA-MP M/S.A MUKHERJI
SA/156/1996

9 37/2021 NARENDRA-MP M/S.A MUKHERJI
SA/156/1996

10 38/2021 FAKAMANI-MP M/S.A.MOHANTY
SA/200/1998

11 4312021 JUDHISTIR RANA-MP SURYAKANTA DASH
LAA/24/2020

12 48/2021 M/STEMPLE CITY INDU-MP M/S.SANJAY KU.ACHARYA
STREV/6/2013

13 50/2021 NIRUPARANI ACHARYA-MP MR.PRASANTA KU.PANDA
MATA/50/2016

14 60/2021 SHARMISTHA SAMAL-MP SOUMENDRA PATTANAIK
MATA/15/2020

15 79/2021 JAYANTI SABAR-MP SAILABALA JENA
RFA/1/2021

16 80/2021 JAYANTI SABAR-MP SAILABALA JENA
RFA/1/2021

17 80/2021 JAYAKRUSHNA ROUT-MP SN.B.RAY
RPFAM/38/2021

18 81/2021 JAYANTI SABAR-MP SAILABALA JENA
RFA/1/2021

19 81/2021 JAYAKRUSHNA ROUT-MP SN.B.RAY
RPFAM/38/2021

20 152/2021 DAYANIDHI SAHOO-MP M/S. DHULIRAM PATTANAYAK, N.S.PANDA, N.BISW/
WPC(OAC)/4616/2011

21 170/2021 SUBHADRA SAHOO-MP SD.DAS
TRP(C)/152/2021

22 171/2021 SNIGDHA SAHOO-MP RAJIB LOCHAN PATTNAIK
TRP(C)/153/2021

23 172/2021 SNIGDHARANI PRADHAN-MP SMRUTI RANJAN MOHAPATRA
TRP(C)/154/2021

24 173/2021 NIBEDITA CHATTERJEE-MP PRAFULLA KUMAR BISWAL
TRP(C)/155/2021

25 187/2021 THE LEGAL MANAGER (CLAIMS),RELIANCE G.I.CO.LTD.-SUBRAT SATPATHY
FAO/29/2020

26 188/2021 G. LACHHAMI-MP PRADEEP KUMAR MISHRA
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

FAO/89/2021
189/2021
FAO/90/2021
190/2021
FAO/91/2021
191/2021
FAO/92/2021
192/2021
FAO/62/2021
231/2021
CMP/253/2021
232/2021
CMP/252/2021
233/2021
CMP/867/2018
234/2021
CMP/255/2021
234/2021
CRLREV/172/2021
235/2021
CMP/257/2021
235/2021
CRLREV/172/2021
236/2021
CMP/258/2021
254/2021
RSA/358/2011
407/2021
BLAPL/4407/2020
407/2021
CRLA/501/2017
408/2021
BLAPL/1158/2021
408/2021
CRLA/501/2017
409/2021
BLAPL/8527/2020
409/2021
CRLA/372/2014
409/2021
MACA/164/2021
410/2021
CRLA/207/2021
410/2021
MACA/164/2021
411/2021
BLAPL/3254/2021
411/2021
CRLA/207/2021
411/2021
MACA/943/2019
412/2021
CRLA/519/2010
412/2021
MACA/334/2020
413/2021
CRLA/412/2017
413/2021
MACA/164/2021
574/2021
ABLAPL/3211/2021
575/2021
ABLAPL/3211/2021

CH. KAMALU-MP PRADEEP KUMAR MISHRA

AMRUTI PATRA-MP BISHNU BRATA SINGH
MINA BHADRA-MP BISHNU BRATA SINGH
M/S. ORIENTAL INSURANCE CO. LTD.-MP G.P.DUTTA
BHARATIYA YATRI AVASVIKAS SAMITI-MP B.P.TRIPATHY
RANJAN BISWAS-MP SAMIR KUMAR MISHRA
JAIBUN NISA BIBI-MP M/S.BASANTA KUMAR MISHRA
NAGEN KUMAR BARIK-MP ALOK KUMAR MOHANTY
ABHIRAM MISHRA-MP DEVASHIS PANDA
BHARATIYA YATRI AVASVIKAS SAMITI-MP B.P.TRIPATHY
ABHIRAM MISHRA-MP DEVASHIS PANDA
BISWAJAYA DAGARA-MP PRAVASH CHANDRA JENA
DEENABANDHU DAS-MP M/S.SSRAO

KORADA BALAJ KRISHNA @ K.BALAJI KRISHNA-MP ~ MANORANJAN PADHY
DIBA@SUDHAKAR DALEI-MP M/S.SATYA RANJAN MULIA
SUGRIBA JAL-MP SATYA NARAYAN MISHRA (4)
DIBA@SUDHAKAR DALEI-MP M/S.SATYA RANJAN MULIA
ABHIMANYU PATRA-MP SSRAY

SANTOSH KU.PANDA@SAN-MP M/S.ADITI HOTA

THE DIVISIONAL MANAGER, NATIONAL INSURANCE COPRRSANTAIKMMAR MAHALI
MANMOHAN @ MANAMOHAN TRIPATHY-MP SIBA PRASAD MISHRA

THE DIVISIONAL MANAGER, NATIONAL INSURANCE COPRRSANTAIKMMAR MAHALI
BANOJBEHERA-MP ASHOK SAHOO
MANMOHAN @ MANAMOHAN TRIPATHY-MP SIBA PRASAD MISHRA
DIVISIONAL MANAGER, NATIONAL INSURANCE CO. LTDNNIFSH KU.MISHRA
RAJKUMAR ROUT-MP M/S.DEBI PRASAD DHAL
THE DIVISIONAL MANAGER, M/S. ORIENTAL INSURANCRAOANLADHUAAN

ANIL DIGAL-MP M/S.RAJESH KU.MOHAPATRA
THE DIVISIONAL MANAGER, NATIONAL INSURANCE COPRRSANTAIKMMAR MAHALI
MITU @ BASANTARAJSAMAL-MP ASIT KU JENA

MITU @ BASANTARAJSAMAL-MP ASIT KU JENA
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58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

675/2021
CRLMC/861/2021
676/2021
CRLMC/862/2021
677/2021
CRLMC/172/2017
678/2021
CRLMC/5182/2015
679/2021
CRLMC/869/2021
680/2021
CRLMC/720/2021
681/2021
CRLMC/874/2021
682/2021
CRLMC/874/2021
683/2021
CRLMC/874/2021
684/2021
CRLMC/877/2021
685/2021
CRLMC/876/2021
686/2021
CRLMC/880/2021
687/2021
CRLMC/880/2021
891/2021
WA/356/2021
892/2021
WA/101/2020
893/2021
WA/172/2020
894/2021
WA/102/2020
895/2021
WA/222/2020
896/2021
WA/135/2020
897/2021
WA/426/2020
898/2021
WA/207/2020
899/2021
WA/158/2020
900/2021
WA/89/2020
901/2021
WA/20/2020
902/2021
WA/161/2020
903/2021
WA/2/2020
904/2021
WA/357/2021
905/2021
WA/358/2021
906/2021
WA/359/2021
907/2021
WA/361/2021
908/2021
WA/360/2021
909/2021

PRADIP SAHOO-MP

UDAYA KUMAR DAS-MP
DR.BIPINI BIHARI PANIGRAHI-MP
SURENDRA SETHY-MP
KHETRAMOHAN PATTNAIK-MP
LINGARAJDAS-MP
AJAJAHAMAD-MP
AJAJAHAMAD-MP
AJAJAHAMAD-MP

M/S. SANTUKA ASSOCIATESPVT. LTD.-MP
SNEHALATA DAS @ ROUT-MP
ARUN CHANDRA SAHOO-MP
ARUN CHANDRA SAHOO-MP
AMINA BIBI @ AMENA BIBI-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP
SOUNDARJYAMAY EE BHANJA-MP
KANHU NAIK-MP

PRAHALLAD GADTYA @ GADTIA-MP
JAYADEV DAS-MP

JAYADEV DAS-MP

BERHAMPUR UNIVERSITY-MP
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BISWARANJAN DALAI

TAPASKUMAR ACHARYA

M/SMANMAYA KU.DASH

M/S.SHYAMANANDA MOHARANA

SAMARENDRA PATTANAIK

DEBARAJMOHANTY

BIPLAB P.B. BAHALI

BIPLAB P.B. BAHALI

BIPLAB P.B. BAHALI

SUMIT LAL

ARIJEET MISHRA

CHITTA RANJAN SWAIN

CHITTA RANJAN SWAIN

JAJATI KESHARI KHUNTIA

A.GA.

A.GA.

A.GA.

A.GA

A.GA.

A.GA.

A.GA.

A.GA.

A.GA.

A.GA.

AGA.

A.GA.

SUJATA JENA

SUJATA JENA

SUJATA JENA

ABHAYA KUMAR PARIDA

ABHAYA KUMAR PARIDA

B.SMISHRA 2



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

WA/362/2021
910/2021
WA/362/2021
911/2021
WA/363/2021
912/2021
WA/559/2016
913/2021
WA/624/2019
914/2021
WA/626/2019
915/2021
WA/623/2019
916/2021
WA/625/2019
917/2021
WA/622/2019
6457/2021
WP(C)/14600/2021
6458/2021
WP(C)/14600/2021
6460/2021
WP(C)/14602/2021
6461/2021
WP(C)/14605/2021
6462/2021
WP(C)/14608/2021
6463/2021
WP(C)/14616/2021
6464/2021
WP(C)/8991/2021
6465/2021
WP(C)/14624/2021
6466/2021
WP(C)/14640/2021
6467/2021
WP(C)/14646/2021
6468/2021
WP(C)/14648/2021
6469/2021
WP(C)/12054/2021
6470/2021
WP(C)/14659/2021
6471/2021
WP(C)/14667/2021
6472/2021
WP(C)/14670/2021
6473/2021
WP(C)/14671/2021
6474/2021
WP(C)/14673/2021
6475/2021
WP(C)/14674/2021
6476/2021
WP(C)/14675/2021
6477/2021
WP(C)/14677/2021
6478/2021
WP(C)/14679/2021
6479/2021
WP(C)/14683/2021
6480/2021
WP(C)/14684/2021

BERHAMPUR UNIVERSITY-MP

B.SMISHRA 2

V.C, STATE COUNCIL FOR TECHNICAL EDUCATION ANDBIGFOAA IKIBMA R RAISHNG-MP

KAUSALYA PRADHAN-MP

PRAJINYA PRIYADARSINI PRADHAN-MP
PRAJINYA PRIYADARSINI PRADHAN-MP
PRAJINYA PRIYADARSINI PRADHAN-MP
PRAJINYA PRIYADARSINI PRADHAN-MP
PRAJINYA PRIYADARSINI PRADHAN-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP

PRABIN KUMAR NAYAK-MP
PRASANTA KUMAR MOHANTY-MP
KUMARBAR NAYAK-MP

DR. KANISHKA DAS-MP

BASANT KUMAR SHAW-MP
BARENDRA KUMAR BARIK-MP
V.RAMA RAO-MP

PRAGYASINI SAHU-MP

HRUDANANDA BEHERA-MP

RAJENDRA NATH NAYAK-MP
BRAJARAJPATNA PRIMARY SCHOOL-MP
SABITRI DAS-MP

PRAHALLAD MALLIK-MP

HARE KRUSHNA JENA-MP
AMARENDRA KUMAR CHAKRA-MP
CHITTIBOYINA VENKATESWARLU-MP
M/S ARIFIN SERVICE PROVIDER AGENCY-MP
SUDAM CHARAN MOHANTY-MP
BISWARANJAN JAY SINGH-MP
PRAKASH CHANDRA KAR-MP

TANBIR ALAM-MP
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M/S.SANDIPANI MISHRA

SUBHADUTTA ROUTRAY

SUBHADUTTA ROUTRAY

BUDHADEV ROUTRAY

SUBHADUTTA ROUTRAY

BUDHADEV ROUTRAY

ADDL. GOVT. ADVOCATE

ADDL. GOVT. ADVOCATE

GOKULANANDA PADHI

BIRAJA PRASANNA DAS

ABHAYA KUMAR PARIDA

SUBIR PALIT

KARUNAKAR RATH

SANJB KUMAR BHANJADEO

SATRUGHNA NATH MISRO

KRISHNA CHANDRA SAHU

PRAKASH K.MISHRA

GYANA RANJAN SETHI

MOHENDRA DALAI

SATRUGHNA DASH

TRILOCHAN NANDA

SATRUGHNA DASH

ASIT KU.JENA

SACHIDANANDA NAYAK

BISWAMBAR MOHANTY

AKSHAYA KUMAR SAHOO

TAPASKUMAR ACHARYA

PRASANNA KUMAR MOHANTY

JAGABANDHU SAHU



121

122

123

124

125

126

127

128

129

130

131

132

133

134

135

136

137

138

139

140

141

142

143

144

145

146

147

148

149

150

151

152

6481/2021
WP(C)/5010/2020
6482/2021
WP(C)/14688/2021
6484/2021
WP(C)/11618/2003
6485/2021
WP(C)/5212/2019
6486/2021
WP(C)/14689/2021
6487/2021
WP(C)/14693/2021
6488/2021
WP(C)/15876/2020
6489/2021
WP(C)/2062/2021
6490/2021
WP(C)/14710/2021
6491/2021
WP(C)/14720/2021
6492/2021
WP(C)/14740/2021
6493/2021
WP(C)/37242/2020
6494/2021
WP(C)/12318/2020
6495/2021
WP(C)/14742/2021
6496/2021
WP(C)/14744/2021
6497/2021
WP(C)/14758/2021
6498/2021
WP(C)/14762/2021
6499/2021
WP(C)/12062/2021
6500/2021
WP(C)/8708/2021
6501/2021
WP(C)/28464/2020
6502/2021
WP(C)/14769/2021
6503/2021
WP(C)/14771/2021
6504/2021
WP(C)/14770/2021
6505/2021
WP(C)/14772/2021
6506/2021
WP(C)/14775/2021
6507/2021
WP(C)/14777/2021
6508/2021
WP(C)/14778/2021
6509/2021
WP(C)/14779/2021
6510/2021
WP(C)/14780/2021
6511/2021
WP(C)/14782/2021
6512/2021
WP(C)/2452/2021
6513/2021

PURNANANDA MOHANTY-MP

LALIT KUMAR BEHERA-MP

MANDASI@MANDAKINI-MP

SUSHANTA KUMAR BHATTA-MP

BAIKUNTHA NATH NAYAK-MP

RANJTA TUNGA-MP

M/S.BISWABIHARI MOHANTY

SANTANU KUMAR SARANGI

M/S.B.H.MOHANTY

M/S.PRABIR KUMAR RAY

SANTANU KUMAR SARANGI

JAJATI KESHARI KHUNTIA

THE GENERAL SECRETARY NORTH ORISSA WORKERS USADN=BHPCHANDRA SAMANTRAY

PRATAP CHANDRA PARIDA-MP

LABANYA BARIK-MP

SURENDRA BHUYAN-MP

ASHISH KUMAR SAHU-MP

RASMITA BEHERA-MP

SNEHASISH KUMAR-MP

KANANBALA ROY CHOUDHURY

RUDRA NARAYAN PARIJA

SATYA MOHANTY

SHAKTI DATTA TRIPATHY

KRISHNA CHANDRA SAHU, K.K.SWAIN

SANJAY KUMAR MISHRA

SHRI KRISHNA HEALTH CARE AND REPRODUCTIVE RESPRREULCENK BE| AR RAVR

GAYATRI MISSION SHAKTI FEDERATION, JODA(T)-MP  PRAFULLA KUMAR RATH

PRAKASH KUMAR CHHATOI-MP

SAUBHAGYA KUMAR SAHOO-MP

ASHOK KUMAR MISHRA-MP

SK. HAYUM-MP

ROLTA INDIA LTD-MP

HADIANI SAHU-MP

AMULYA ROUT-MP

DR. ASIM MOHANTY-MP

PRABIR KUMAR DEO-MP

GOBIND CHANDRA SAHOO-MP

NABAKISHORE JENA-MP

RABINDRA KUMAR SAHOO-MP

RABINDRA NATH DASH-MP

NIRUPAMA SAHOO-MP

NIYATI SAHOO-MP

RAMESH CHANDRA DAS-MP

CHINMAYEE PATTNAIK-MP
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SUKANTA KUMAR DALAI

DILIPKUMAR SAHU

BIBHU PRASAD DAS

UPENDRA KUMAR SAMAL

ANUPAM DASH

CHANDRAKANTA NAYAK

CHANDRAKANTA NAYAK

SHASHI BHUSAN JENA

V.NARASINGH

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

SUBASH CHANDRA PUSPALAKA

SATYAJT MOHAPATRA

PITAMBAR ACHARYA

SITIKANT MISHRA



153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

WP(C)/14787/2021
6514/2021
WP(C)/16415/2020
6515/2021
WP(C)/11051/2018
6516/2021
WP(C)/22896/2020
6517/2021
WP(C)/14792/2021
6518/2021
WP(C)/14793/2021
6519/2021
WP(C)/14796/2021
6520/2021
WP(C)/14526/2021
6521/2021
WP(C)/14804/2021
6522/2021
WP(C)/14803/2021
6523/2021
WP(C)/14805/2021
6524/2021
WP(C)/14808/2021
6525/2021
WP(C)/14814/2021
6526/2021
WP(C)/14818/2021
6527/2021
WP(C)/14819/2021
6528/2021
WP(C)/14469/2021
6530/2021
WP(C)/14821/2021
6531/2021
WP(C)/14825/2021
6532/2021
WP(C)/14826/2021
78/2021
RFA/137/2011
230/2021
CONTC/1225/2021
410/2021
BLAPL/7562/2020
576/2021
ABLAPL/2542/2021
577/2021
ABLAPL/2543/2021
578/2021
ABLAPL/1615/2021
579/2021
ABLAPL/3378/2021
6456/2021
WP(C)/4740/2020
6459/2021
WP(C)/4741/2020
6483/2021
WP(C)/10919/2021
6529/2021
WP(C)/7115/2021

KESHAB CHANDRA BAG-MP
M/S.ROHIT FERRO TECH LTD.-MP
SATYANARAYAN MOHANTY-MP
LAXMIPRIYA DAS@ PATRA-MP
GITA MALLIK-MP
HRUDANANDA PRUSTY-MP
KRUSHNAGOPAL PANDA-MP
SUBHRANSU MOHAN DASH-MP
PUSPANJALI PRADHAN-MP
SUSHANTA PADHI-MP
NRUSINGHA CHARAN PARAMGURU-MP
ABINASH PRADHAN-MP

AJAY KUMAR AGRAWAL-MP
PRABIR KUMAR DEO-MP
M/SHOTEL DEEPTI-MP
AJODHYA NATH NAIK-MP

SHIBA SUNDAR SAHOO-MP
STATE OF ODISHA-MP
CEO,SOUTHCO and ORS.-MP
SHANKAR DAS-MP

BIRENDRA CHHATAR-MP
NURUDDIN KHAN-MP
TAHASIMRAJA KHAN-MP
RAJESH KUMAR SHAW-MP
SAHERA BIBI-MP

SURESH CHANDRA DAKUA-MP
TRINATH BARAD-MP
CHAKRADHAR PRASAD GANTAYAT-MP

BINAPANI SWAIN-MP
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GOURI KUMAR RATH

M/S.KAJAL SAHOO

SIDHESWAR MALLIK

BAIJAYANTI MOHANTY

SANJIB MOHANTY

PRASANTA KUMAR NANDA

TAPAN KUMAR MOHANTY

MANMAYA KUMAR DASH

ANAM CHARAN PANDA

SATYAJT MOHAPATRA

ASHOK KUMAR MOHAPATRA

NIRANJAN LENKA

DHIRENDRA KUMAR DAS

V.NARASINGH

DILLIPKUMAR PRADHAN

GYANENDRA CHANDRA SWAIN

BIRAJA PRASANNA SATAPATHY

ADDL. GOVT. ADVOCATE

P.K.SAHOO





